e . T T T . R SRR

Government of Jammu and Kashmlr
Finance pepartment
civil Secretariat, Jammu/ Srinagar

NOTIFICATION

pated 17" of september, 2025

y sub-section (1] of section ¢
d Kashmir Goods and Servicas TaxAct,
he nofificalion of the Government of
Gsr,mfml?-mx (Rate), daled the
ed to be daone before such
|, hereby nolifies the

so. D 2.9 n exercise of the powers conferred b

and sub-section (5) of saclion 15 of Ihe Jommi an
2017 [Act No. V of 2017). and in supersession of 1
Jammu and Kashmir, Finance pDepartment, Mo. SRO-
SthJuly, 2017, excepl as respects things done of omitt .
supersession, the Government, on the recommendations of the Counci

rate of State tax of-

L. 2.5 percent. Inrespectof goods specified In schedule [;

ii. ¢ percentin respect of goods specified in schedule Ii;

fii. 20 percent. inrespectof goods specified In schedule lli;

iv. 1.5 percent. Inrespect of goods specified in schedule IV;

v. 0.125 percent.in respect of goods specified In Schedule V;

vi. 0.75 per cent. Inrespect of goods specified in S¢ hedule VI, and

vii. 14 per centinrespect of goods specified in schedule VI,

appended 1o this notification (hereinafter referred to as the said schedules), that shall be
levied on intra-State supplies of goods, the descripfion of which is specified in the
comespending enfry in column (3) of the said schedules, faling under the tariff item, sub-
heading, heading or Chapter.as the case may be, as specified in the comresponding eniry

in column (2) of the said Schedules.

schedule | -2.5%

. Mo. | Chapter/Hea Description of goods
ding/Sub-hed
ding/Tariff
ftem
(1) 2) @) )
1. 01071 21 00, 01 |Live horses —]
|_ 01 29
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2. 0202, 0203, 02 |All goods, other than fresh or chilled, pre-pockaged and labelled
04, 0205, 0206,
0207, 0208, 02
P?, 0210
3. 0303, 0304, 03 |All goods, other than fresh or chilled, pre-packaged and labelled
05, 0306, 0307,
0308, 0309
4. 0402 ik and cream, concentrated or containing added sugar or oth
ar sweetening matter, including condensed milk
5. 0403 Yoghurl; Cream, kephir and other fermented or c_:r:idiﬁed rmilk and
cream, whether or not concenirated or contcimrzg added sugc.:r
or olher sweelening matier or flavored or containing f:dded fruit,
nuts or cocoa: Pre-packaged and labelled Curd, Lassi and
Butter milk
6. 0404 Whey, whelher or nof concentrated or containing added sugar o
- other sweetening matter: products consisting of natural milk con
stituents, whether or not containing added sugar or other sweele
ning malter, not elsewhere specified or included
Z. 0405 Butter and other fats and olls derived from milk, including ghee: d
iy spreads
8. 0406 Cheese, other than chena or paneer
o 0408 Birds' eggs, not in shell, and egg yolks, fresh, dried, cooked by sig
laming or by beiling in water, moulded. frozen or otherwise presery|
ed, whether or not containing added sugar or other sweetening
matter.
10. 0409 Matural honey, pre-packaged and labelled
11. 0410 Insecis and other edible products of animal origin, not elsewhere
specified or included
12. 0502 Pigs', hogs' or boars' bristles and hair; badger hair and other brush
imaking hair; waste of such bristles or hair.
13. 0504 All goods, other than fresh or chilled, pre-packaged and labelled
14. 0505 Skins and other parts of birds, with their feathers or down, feathers
and parts of feathers (whether or not with fimmed edges) and do
wn. not further worked than cleaned, disinfected or treated for pi
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aservation: powder and waste of feathers or parls of feathers

13,

0507 (Except
050790)

ivory, lortoise-shell, whalebone and whalebone halr, homs, unwor
ked or simply prepared bul not cut o shape: powder and waste

of these products.

16.

0508

Coral and similar maletlals, unworked or simply prepared but not

stherwise worked: shells of molluscs, crusiaceans or echinoderms

and cullle-bone, unworked or simply prepared but not cut fo sha
pe, powder and waste thereof.

17.

0510

Ambergris, castoreum, civel and musk; cantharides; bile, whether |
or not dried: glands and other animal products used in the prepnr
afion of pharmaceutical products, fresh, chilled, frozen or otherwi

se provisionally preserved.

18.

0511

IAnimal products not esewhere specified or included: dead anim
als of Chapler 1 or 3, unfit for human consumption, other than se

men including frozen semen.

19.

07

Herb, bark, dry plant, dry root, commonly known as jaribooti and
dry flower

0713

Dried leguminous vegetables, shelled, whether or ncffkfnned or s
plit pre-pockoged and labelled; Guar gum refined split

2t

0714

Manioc, arrowroo!, salep. Jerusalemn artichokes, sweet potatoes o
nd similar roots and tubers with high starch or inulin content, froze|
n, whether or not sliced or in the form of pellets, pre-packaged an
d labelled

0801

Cashew nuts, whelher of not shelled or peeled, desiccated coco|
nuts; Brazil nuts, dried, whether or not Shelled or Peeled

0802

Dried areca nuls, whether or not shelled or peeled; Other nuts, drl
ed, whether or not shelled or peegled, such as Almonds, Hazelnuis
or filberts (Corylus spp.), Chesinuts (Castanea spp.), Pistachios, M
acadamia nuts, Kola nuts (Cola spp.). Pine nuls, chestnuls (singhg
da), Walnuts, whether or not shelled

24,

0802, 0813

Chestnuts (singhadal), dried whether or not shelled or peeled

25,

08

Dried makhana, whether or not shelled or peeled pre-packaged
cind labelled

Dates (soft or hard), figs, pineapples. avocadios, guavdas, mangoe
s and mangosteens, dried

{
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27. 0805 Cifrus fruil, such as Oranges, Mandarins (including tangerines and
satsumas); clementines, wilkings and similar citrus hybrics, Grapefr
ult. Including pomelos, Lemons (Citrus limon, Citrus limonum) and |
mes (Citrus auranlifolia, Citrus latifolla), dried

28. 0804 Grapes, dried, and raisins

29, 0811 Fruit and nuls, uncooked or cooked by steaming or boiling in wal
er, frozen, whether or not conlaining added sugar or other sweei
ening matter

30. 0812 Fruit and nuts, provisionally preserved (for example, by sulphur dio
kide gas, in brine, in sulphur water or in other preservative solufiong
). but unsuitable in that state for immediate consumption

31. 0813 Fruit, dried, other than that of headings 0801 to 080é: mixtures of n
uls or dried fruils of Chapter 8 [other than dried tamarind]

32.  |o814 Peel of citrus fruit or melons (including watermelons), frozen, dried
or provisionally preserved in brine, in sulphur water or in ofher pres
ervative solutions

33. g0l Coffee roasted, whelher or not decaffeinated; coffee husks and s
kins: coffee substitutes containing coffee in any proportion [other
than coffee beans not roasted]

34.  |0%02 fea, whether or not flavoured [ofher Than unprocessed green lea
ves of leq]

35. 0703 Mate

36. 0704 Pepper of the genus Piper: dried or crushed or ground fruits of the
genus Capsicum or of the genus Pimenta

37. 0905 Vanilla

38, 0206 Cinnamon and cinnamen-tree flowers

39, 0207 Cloves (whole fruit, cloves and stems)

40, 0908 Nutmeg, mace and cardamoms

41, 0909 seeds of anise, badian, fennel, coriander, cumin or Ccaraway; jun
per berries [other than of seed quality)

42, 0710 [ofher th [Ginger other than fresh ginger, saffron, turmeric (curcuma) other f

an 0710 11 10,

\\q'{#/bfi- .




han fresh lurmeric, thyme, bay leaves, curry and ofher spices

071030 10])
a3 (ool Wheal and mesiin, pre-packaged and labelled
44, 1002 Rye, pre-packaged and labelled
45, 1003 Barley, pre-packaged and labelled
46, 1004 Oals, pre-packaged and labelled
47. 1005 Maize [corn), pre-packaged and labslled
48. 1006 Rice, pre-packaged and labelled
49. 1007 Grain sorghum, pre-packaged and labelled
s0.  jocs Buckwheal, milel and canary seed; other cereals such as Jawar,
Bajra, Ragi, pre-packaged and labelled
sl. 1o Wheat or mesiin flour, pre-packaged and labelied
52, |10z Cereal flours ofher than of wheat or meslin I.e. maize (corn] flour,
Rye flour, efc., pre-packaged and labelled
23, 1103 Cereal groals, meal and pellets, including suji and dalia, pre-pack
aged and labelled
54. 1104 Cereal grains ofherwise worked (for example, rolled, flaked, pear|
ed, siced or kibbled), except rice of heading 1006; germ of cerea
s, whole, rolled, flaked or ground (other than hulled cereal grains)
&5, 1105 Fleur, meal, powder, flakes, granules and pellets of potatoes, pra
packaged and labelled
§6. 1106 Flour, meal and powder of the dried leguminous vegetables of he
ading 0713 (pulses) [other than guar meal (HS 1106 10 10) and gu
ar gum refined split [ HS 0713)]. of sago or of roots or tubers of heg)
ding 0714 or of the products of Chapter 8, pre-packaged and lab
elled
57. 1107 Mall, whether or not roasted
58. 1108 Starches; inulin
59. 1109 00 00 Wheat gluten, whether or not dried
60. 12 All goods other than of seed quality
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Soya beans. whether or not broken other than of seed quality,

61. 1201
62. 1202 Ground-nuts, not roasled or otherwise cooked, whether or nof she
led or broken other than of seed quality.
63, 1203 Copra =
&4, 1204 Linseed, whether or not broken other than of seed quality.
65. 1205 Rape or colza seeds, whether or not broken other than of seed q
ality.
6. 1206 sunflower seeds, whelther or not broken other than of seed quaiity
87. 1207 Other oil seeds and oleaginous fruits {i.e. Palm nuts and kernels, ¢
otton seeds, Castor oll seeds, Sesamurn seeds, Mustard seeds, Saff
lower (Carthamustinctorius) seeds, Melon seeds, Poppy seeds, Aja
ms, Mango kemel, Niger seed, Kokam) whether or not broken, ofh
er than of seed quality
68. 1208 Flour and meals of oil seeds or oleaginous fruits, other than those o
f mustard
69. 1209 Tamarind seeds meant for any use other than sowing
70. 1210 20 00 Hop cones, ground, powdered or in the form of pellels; lupulin
71. 1211 Plants and parts of planis (including seeds and fruils), of a kind us
ed primarily in perfumery, in pharmagy or for insecticidal, fungicid
al or similar purpose, frozen or dried, whether or not cut, crushed o
I powdered
72, 1212 Locust beans, seaweeds and ofher algae, sugar beet and sugar
cane, frozen or dried, whether or not ground: fruit stones and kemn
els and other vegetable products lincluding unroasted chicory ro
ofs of the variely Cichoriuminty bussa fivum) of a kind used primaril
v for human consumplion, not elsewhere specified or included
73. 1301 Natural gums, resins, gum-resins and olecresins (for example, bals
arns) [ofher than lac and shellac]; Compounded asafoetida com
monly known as heeng
74. 1302 Vegelable saps and exfracts; pectic substances, pechinates and
pectates; agar-agar and other mucilages and thickeners, whethe
" or not medified, derived from vegetable products including tarm|
arind kernel powder
_—




Vegetable materials of a kind used primarily for plaiting (for exam

75, |r40 :
ple, bamboos, ratians, reeds, rushes, osier, ralfia, cleaned, bleach
led or dyed cereal straw, and lime bark)

76. 1404 [other th [Vegetable products not elsewhere specified or Included such as,

an 1404 90 40,|Cotton linters, Soap nuls, Hard seeds, pips, hulls c_md nuls, of a kind

1404 20 40] |used primarily for carving, Rudraksha seeds, bidi wrapper leaves(i
endu), Indian katha [other than betel leaves, coconut shell unwor
ked]

77. 1404 or 3305 [Mehendi paste in cones

78. 1501 Pig fals (including lard) and pouliry fat, other than that of headin
g 0209 or 1503

79. 1502 Fats of bovine animals, sheep or goats, ofher than those of headi
ng 1503

80. 1503 Lard stearin, lard oil, oleo stearin, olec-oil and tallow oil, not emuls

fied or mixed or otherwise prepared

81. 1504 Fats and olls and their fractions, of fish or marine mammals, whethj
er or not refined, but not chemically modified

82. 1505 Wool grease and fatty substances derived there from (including
anolin)

83. 1506 Other animal fats and oils and fhelr fractions, whether or not refin,

ed, but not chemically madified

84, 1507 Soya-bean ol and iis fractions, whether or not refined, but not ch

ermically modified

85. 1508 Cround-nul oil and its fractions, whether or not refined, but not ch
emically modified

Bé. 1509 Olive oil and iis fractions, whether or not refined, but not chemical
ly modified

a7. 1510 Other oils and their fractions, ablained solely from olives, whelher
or not refined, but not chemically modified, including blends of th
ese oils or fractions with oils ar fractions of heading 1509

88. 1511 Palm oil and ifs fractions, whether or not refined, but not chemica
Iy modified.

89, 1512 Sunflower-seed, safflower or cotton-seed oll and fractions thereot,

whether or not refined, but nol chemically modified

L A

'\:k.




90.

1513

Coconut (copra), palm kernel or babassu oll and fractions thereod]
. whelher or not refined, but nol chemically modified

?1.

1514

Rape, colza or muslard oil and fractions therecol, whether or not re
fined, bul not chemically modified

92,

1515

ther fixed vegetable or microbial fats and oils (including jojoba
oil) and their fractions, whether or not refined, but not chemically
medified

?3.

1516

Vegetable fals and oils and their fractions, partly or wholly hydrog
enaled, inler-esterified, re-eslerified or elaidinised, whether or not
refined, but not further prepared

94,

25.

1516

Animal or microbial fats and animal er microbial oils and  the
r fractions, parlly or wholly hydrogenated, inter-esterified, re-es
terified or elaidinised, whether or not refined, but not further prep|
ared

1517

Margarine, linoxyn; Edible mixtures or preparations of animal, veg
etable or microbial fats or oils or of fractions of different fals or oils
f this Chapter, other than edible fats or oils or thelr fractions of he
acling 15146

96.

1518

Animal, vegetable or micrebicl fats and oils their fractions, boll
ed, oxidised, dehydrated, sulphurised, blown. polymerised by he
at in vacuum or in inert gas or otherwise chemically modified, e
xcluding those of heading 1514: inedible mixtures or preparati
ons of animal, vegetable or microbial fats or oils or of fraction
s of different fats or oils of this Chapler, not elsewhere specii
ied orincluded

97.

1520 00 00

Glycerol, crude: glycerol waters and glycerol lyes

28.

1521

Vegelable waxes [other than triglycerides), Beeswax, other insect
waxes and spermaceti, whether or not refined or coloured

1522

Degras, residues resulling fror the treatment of fatty substances o
r animal or vegeatable waxes

100.

1601

Sausages and similar products, of meat, meat offal, blood or
nsects; food preparalions based on these products

101.

1602

Other prepared or preserved meat, meat offal, blood or insecls

102,

1603

Exiracts and julces of meat, fish or crustaceans, molluscs or other
aquatic invertebrales

W e
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103. [1804 Prepared or preserved fish; caviar and cavior substitutes preparal
d from fish eggs
104, 1605 Crustaceans, molluscs and other agualic invertebrates prepared
or preserved
105, [1701 Cane or beet sugar and chemically pure sucrose, in solid forrn incl
uding refined sugar conlaining added flavouring or colouring mat
ler, sugar cubes [other than jaggery of all types, khandsari sugar, 1
ab]
106. [1701 or1702 Jaggery of all types including Cane Jaggery (gur). Palmyra Jg
ggery, Khandsari Sugar, Rab, pre-packaged and labelled
107.  [17020r 1704 [Palmyra sugar, mishri, batasha, bura, sakar, khadisakar, harda, sa
kariya, gatta, kuliya, elaichidana, lukumdana, chikkis like pufied r
ce chikkl, peanut chikki, sesame chikki, filchikki, tilpatti, tirevdi, sug
ar makhana, groundnut sweets, gajak, khaja. khajuli, anarsa
108. 1702 Other sugars, including chemically pure lactose, maltose, glucose
and fructose, in solid form; sugar syrups not containing added fla
vouring or colouring matier; caramel
102,  [1703 Molasses
110. (1704 Sugar confectionary (including white chocolate), not containing
cocoaq, sugar bolled confectionary
111. 1801 Cocoa beans whole er broken, raw or roasted
112, [1802 Cocoa shells, husks, skins and other cocoa waste
113. [1803 Cocea paste whether or not de-fatted
114. 1804 Cocoa buller, fot and oil
115. 1805 Cocoa powder, noi conlaining added sugar or sweetening mat
er
116. [1806 Chocolates and other food preparations containing cocoa
117. 1901 2000  Mixes and doughs for the preparation of bread, pasiry and other

baker's wares

/p‘.g, 7



118.

Food preparaiicn of mille! flour, In powder form, containing al lea
st 70% millets by weight, pre-packaged and labelled; Mait extract
. food preparations of flour, groals, meal, starch or malt exfract, n
ot containing cocoa or containing less than 40% by weight of coc
ca calculated on a tolally defatted basis, not elsewhere specified
or included; food preparalions of goods of heading 0401 to 0404,
not containing cocoa or containing less than 5% by weight of co
coa calculated on a folally defalted basis not elsewhere specifie

d or Included

119.

1902

Seviyan (vermicelli); Pasta, whelher or not cooked or stuffed (with
meot or other substances) or otherwise prepared, such as spaghe
ti, macaroni, noodles, losagne. gnocchl, raviol, cannelloni; cous|
cous, whether or riot prepared

120.

1903

lapioca and substilutes therefeor prepared from starch, in the form
of flakes, grains, pearls, siftings or in similar forms [sabudana)

121,

1904

Puffed rice, commonly known as Muri, flattened or beaten rice, ¢
ommonly known as chira, parched rice, commonly known as k
hoi, parched paddy or rice coafed with sugar or gur, commeo
nly known as murki, pre-packaged and labelled

122.

1904

All goods i.e. Com flakes, bulgar wheat, prepared foods obtained
from cereal fiakes (other than puffed rice, commonly known ds
muri, flattened or beaten rice, commonly known as chira, parche
d rice, commonly known as khol, parched paddy or rice coated
with sugar or gur, commonly known as murki); Fortified Rice Kernal
[FRK)

123.

1905

Pastry, cakes, biscuits and other bakers' wares, whether or not co
ntaining cocoa; communion wafers, emply cachets of a kind suit
able for pharmaceufical use, sedling wafers, rice paper and simila
r products; Un-fried or un-cooked snack pellets, by whatever nam
e called, manufactured through process of exirusion; Extruded or
expanded products, savoury or salted

124,

1905 40 00

Rusks, toasted bread and similar toasted products

125.

2001

Vegetables, fruil, nuls and other edible parts of planis, prepared
or preserved by vinegar or acetfic acig

126.

2002

Tfomatoes prepared or preserved ofherwise than by vinegar or oc
elic acid

127,

2003

Mushrooms and fruffles, prepared or preserved otherwise than by

\ﬂ'f’ j}@ 1o
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vinegar or acelic acid

128.

2004

Oiher vegelables prepared or preserved otherwise than by vineg
ar or acelic acid, frozen, other than producis of heading 2004

129.

Other vegetables prepared or preserved otherwise than by vinegl
or or acelic acid, not frozen, other than products of heading 2004

130.

2006

Vegetables, frull, nuls, fruit-peel and other parls of plants, presery|
ed by sugar (drained, glacé cr crystallised)

131.

2007

Jams, fruit jellies, marmalades, frult or nut purée and fruit or nut pa
stes, obtained by cooking, whether or not containing added suga
[ or other sweetening matier

132,

Fruit, nuts and other edible parts of plants, otherwise prepared or
preserved, whether or not containing added sugar or other sweef]
Ening moatteror 5pi‘r}|' not elsewhere Spe{:iﬁﬂd or included; such as
Ground-nuts, Cashew nul, roasted, salted or roasted and salted,
Other roasted nuts and seeds, squash of Mango, Lemon, Orange,
Pineapple or other fruits

133.

2009

Fruit or nut juices (including grape must) and vegelable juicey
. unfermented and nol conlaining added spirit, whether or n
ot containing added sugar or other sweetening matter

134.

2009 89 90

Tender coconut water, pre-packaged and labelled

135.

2101 11, 2101
1200

Exiracts, essences and concentrates of coffee, and preparalions
with a basis of these exlracts, essences or concenirates or with a
basis of coffes

136,

2101 20

All goods i.e Extracls, essences and concentrates of tea or mate,
iond preparations with @ basis of these exiracts, essences ar conc
entrates or with a basis of tea or mate

137.

2101 30

Roasted chicory and other roasted coffee substifutes, and extract
5, essences and concentrates thereof

138.

2102

Yeasts (aciive and inacfive); other single cell micro-organisms, de
ad (pbut not including vaccines of heading 3002); prepared bakin
g powders

139.

2103

All goeds including sauces and preparalions therefor, mixed con
diments and mixed seasonings: mustard flour and meal and prep|
ared mustard including Curry paste, mayonnaise and salad diress|
ngs

I\
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Soups and broths and preparations therefor; hemeogenised comp

140. 2104

osile food preparalions
141. |21050000 |ice cream and other edible ice, whether or not containing cocoa

142, |2106 Texiurised vegetable proteins (soya bari), Barl made of pulses inc
uding mungodi and batters; Roasled Gram idli/dosa batter, chuf
ney powder; Sweeimeals

143, Namkeens, bhujia, mixiure, chabena and similar edible preparat]
ons in ready for consumption form, whether or not pre-packaged

2106 90 and labelled

144, 210690 91 Diabetic foods

145. 2106 Food preparations not elsewhere specified or included [other tha
n pan masalaj

[other than 21
069020)

146, 12201 Walers, including nalural or arfificial mineral waters cpd aerated
waters, not containing added sugar or other sweetening matter n
or flavoured

147.  [2201 9010 lce and snow

148.  |2202 99 Plant-based milk drinks, ready for direct consumption as beverag
es

149, [2202%9 10 Soya milk drinks, whether or not sweefened or flavoured

150. [2202 99 20 Frult pulp or fruit juice based drinks [other than Carbonated
Beverages of Fruil Drink or Carbonated Beverages with Fruit Jui
ce)

151. 220299 30 |[Beverages containing milk

152, |2207 Ethyl alcohol supplied to Cil Marketing Companies or Petroleumn 1
efineries for blending with motar spirit (petrol)

153. 2301 Flours, meals and pellets, of meat or meat offal, of fish or of crusta
ceans, molluscs or other aquatic invertebrates, unfit for human co
nsumption; greaves

154. |2302 Bran, sharps and other residues, whether or not in the form of pell
efs, derived from the sifling, milling or ofher working of cereals or o
f leguminous plants [other than aquatic feed including shrimp fee
d and prawn feed, poullry feed and cattle feed, including grass,
hay and siraw, supplement and additives, husk of pulses includ]
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ng chilka, concenlrales including chuni or churi, khanda, whe
at bran, de-oiled cake]

155. [2302 Rice bran (other than de-oiled rice bran)

156. 2303 Besidues of starch manufacture and similor residues, beel-pulp, b
agasse and other waste of sugar manufaciure, brewing or distillin
g dregs and waste, whether or not in the form of pellets

157. [2304 Oil-cake and other solid residues, whether or not ground or in the f
orm of pellets, resulling from the exiraction of soyabean oil

158. 2305 Oil-coke and other solid residues, whether or not ground orin the f
orm of pellets. resulting from the extraction of ground-nut ol

159. [2306 Oi-cake and other solid residues, whether or nat ground orin the f
orm of pellets, resulting from the extraction of vegetable or micq
bbial fats or oils, ofher than those of heading 2304 or 2305 othe
- than cottonseed ol cake and de-oiled rice bran

160,  |2307 Wine lees; argol

161. 230% Fish soluble paste

162. |240] Tobacco leave

163. [2502 Unroasted iron pyrites

164. [2503 Sulphur of all kinds, other than sublimed sulphur, precipitated sulp
hur and colloidal sulphur

165. |2504 MNatural graphile

166. [2505 Nalural sands of all kinds, whether or not coloured, other than me
tal bearing sands of Chapter 25

167. 2506 [Quartz [other than natural sands); quartzite, whether or not rough
v trimmed or merely cul, by sawing or otherwise, info blocks or sia
he of a rectangular (including square) shape

168. [2507 Kaolin and other kaolinic clays, whether or not calcined

169. 2508 Olher clays (not including expanded clays of heading 4804), and
alusite, kyanite and sillimanite, whelher or not calcined; mullite; €
hamotte or dinas eartns

170,  [2509 Chalk

I



171, [2510 Natural calcium phosphates, natural aluminium calcium phosphe
tes and phosphatic chalk
172, [2511] Natural barium sulphate (barytes); nalural barium carbonate (wij
herite), whether or not calcined, other than barium oxide of head
ng 2814
173.  |2512 Siliceous fossil meals (for example, kieselguhr, fripolite and diatomni
te) and similar siliceous earths, whether or not calcined. of an appl
arent specific gravity of 1 or less
174, [2513 Pumice stone; emery; nalural corundum, natural garnet and ofhel
r natural abrasives, whether or not healt-treated
175. 12514 Slate, whether or not roughly frimmed or merely cut, by sawing or
otherwise, info blocks or slabs of a rectangular (including square)
shape
176. 12515 [Except [Ecaussine and other calcareous manumental or building stone {of
2515 12 20, 25 |her than marble and fraverting), alabaster, other than miror polis
1512 90] or 68jhed stone which is ready to use
02
177. 25151100 Marble and fravertine, crude or roughly frimmed
178. 25151210 Marble and travertine blocks
179.  [2516 [Except [Porphyry. basall, sandstone and other monumental or building sto
2516 11 00, 25 |ne, whether or not roughly fimmed or merely cut, by sawing or of
161200] herwise, into blocks or slabs of a rectangular (including square) sh
ape
180. 251461100 Granite crude or roughly frimmed
181. [2516 Granite blocks
182. [2517 Pebbles. gravel, broken or crushed stone, of a kind commenly use
d for concrete aggregates, for road metalling or for rallway or ofh)
er ballast, shingle and fiint, whether or not heat-treated: macada
m of slag, dross or similar industrial waste, whether or not incorpar]
ating the materials cited in the first part of the heading: torred ma
cadam; granules, chippings and powder, of stones heading 2515
or 2516 whether or not heat-treated
183. 2518 Dolomite, whether or not calcined or sintered, including dolomile
roughly fimmed or merely cul, by sawing or otherwise, inte blo
cks or slabs of a reclangular (Including square) shape

\xﬁ»fa e
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Natural magnesium carbonate (mognesite); fused magnesia; de

184. 2519
ad-burned (sintered) magnesia, whelher or nol confaining small g
uantities of other oxides added before sintering; other magnesium
oxide, whelher or not pure

185.  [2520 Gypsum; anhydrite; plasters (consisting of calcined gypsum or cal
clum sulphate) whether or not coloured, with or without small quo
ntitles of accelerators or retarders

184, [2521 Limestone flux; limestone and other calcareous stone, of a Kind us
led for the manufaclture of lime or cement.

187. [2522 Quicklime, sloked lime and hydraulic ime. other than calciurn ox|
de and hydroxide of heading 2825

188. 2524 Asbestos

189. |2525 Mica, including splitting; mica waste.

190.  [2526 Natural steafile, whalher or not roughly Iimmed or merely cut, by

awing or otherwise, into blocks or slabs of a rectangular (includin
g square) shape; tale.

191. [2528 Natural borales and concentrates thereof (whether or not calcin
ed), but not including borates separated from natural brine: natur
al boric acid containing not more than 85% of H3BO3 (calculated|

on dry weight)

192, [2529 Feldspar; leucile, nepheline and nepheline syenite; fluorspar

193. 2530 Mineral substances not elsewhere specified or included

194. [2611 Tungsten ores and concenfrates

195. 2412 | Iranium or therium ores and concentrates

196. [2613 Molybdenum ores and concentrates

197. 2614 Titanium ores and concentrates

198. [2615 Niobium, tanialum, vanadium or zirconium ores and concentrates

199.  [2616 Precious metal ores and concentrates

200, |2617 Orther ores and concenirates

201. [2618 Granulated slag (slag sand) from the manufacture of iron or steel

\% /{5@,
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202. [2619 Linz-Donawilz [LD) Slag

203. (2621 Fly Ash
204, |27 Bio-gas
205. 2704 Coke and semi coke of coal, of lignite or of peat, whether or not

agglomerated; retort carbon

206. [2705 Coal gas, waler gas, producer gas and similar gases, ofher than p

efroleum gases and other gaseous hydrocarbons

[G] Kerosene ol PDS, (b) The following bunker fuels for use in shipg
or vessels, namely,

207. 2710

i. IFO 180 CST
ii. IFO 380 CST
iil. Marine Fuel 0.5% [FO)

208. (2711 1200, 27 |Liquefied Propane and Bulane mixiure, Lique fied Propane, Liquef]
11 1300, 2711 led Butane and liquefied Pefroleun Gases (LPG) for supply I_o ncm_
19 10 -domestic exempted category (NDEC) customers by the I_nc?‘!cn o
Corporation Limited, Hindustan Pelroleumn Corperation Limited or

Bharat Pefroleumn Corporation Limited

209. 2711 12 00 271|Liquefied Propane and Butane mixture, Liquefied Propane, Liquefj
11300, 2711 led Butane and Liquefied Pelroleum Gases (LPG) for supply 1o hou
7 10 sehold domeslic consumers

210. 28 Thorium oxalate, Enriched KBF4 (enriched potassium fluroborate),
Enriched elemental boron, Nuclear fuel

211. 28 Anaesthetics, Potassium lodate, lodine, Steam

212. |2804 4010 Medical grade oxygen

213. 280511 Nuclear grade sodium

214, [2807 Sulphuric Acid

215. |2808 Nitric acid

216. [2809 Fertilizer grade phosphoric acid

217. (2814 Ammonia

218. [2845 Heavy water and olher nuclear fuels
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219.

2847

Medicinal grade hydrogen peroxide

220.

2853

Compressed air

221.

28 or 38

under serlal number 1{g] of

Control Order, 1985 and are
registered  un

Micronulrienls, which are covered
Schedule 1, Part (A] of the Ferlilizer
manufactured by the manufacturers which are
Her  Ihe Ferlilizer Conlrol Order. 1985

222,

2% or 3808 9?3

Gibberellic acid

223,

290611 10

Natural Menthol

224,

2906 11 10, 30,
3301

Following goods from Natural Menthol namely:=

a. Menthol and menthol crystals,

b. Peppermint (Mentha Oil),

c. Fractienated / de-terpenatedmenthna oil (DTMO)
d. De-mentholised oil [DMO).

e. Spearmint il

f. Menthapiperita oil

225.

30

Insulin, Cyclosporin, Desiemoxamine injection or deferiprone, Oral

Fe-hydration salls

226.

30 or any Cha
pler

luding their salts and esiers and diagn

anufactured from bulk drugs [other th
fion No2*32025

All Drugs and medicines inc
[osﬁc: test kits; formulations m
an those specified at nil af 5. No. 1 13 of notifica

ax (Rate) dated. |'7#september, 2025]

227.

Diagnostic kifs for detection of all types of hepatitis

228,

8

Medicaments (including veterinary medicaments) used in bio-ch
emic systems

229,

Medicaments (including those used In Ayurvedic, Unani, Siddha. |
Homeopathic or Bio-chemic systems), manufactured exclusively |
~ accordance with the formulae described in the aulheritative b}
looks specified in the First Schedule 1o the Drugs and Cosmelics A
=1, 1940 (23 of 1940) or Homeopathic Pharmacopoeia of India or |
he United States of America or the United Kingdom or the Garma
n Homeopathic Pharmacopoelia, as the case may be, and sold v
nder the name as specified in such books or pharmacopoeia
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230,

13001

Glands and other organs for orgono-therapeulic uses, dried, whe!
her or hot powdered; extracls of glands or olher organs or of their
secrelions for organo-therapeulic uses: heparin and ils salts; other
human or animal substances prepared for therapeulic or prophy
actic uses, not elsewhere specified or included

231,

3002

Animel blood prepared for therapeulic, prophylaclic or diagnost|
= uses: anfisera and other blood fraclions and medified immunolg
oical products, whether or nol oblained by means of biotechnolg
qical processes; loxins, cullures of micro-organisms (excluding yea
sis) and similar products; cell cultures whelher or not meodified

232,

3002, 3006

Anirmal or Human Blood Vaccines

233.

3003

Medicamenls [excluding goods of heading 3002, 3005 or 3004) ¢
onsisting of two or more constituents which have been mixed tog
ether for Iherapeutic or prophylactic uses, not put up in mEGSI:irEd
doses or in forms or packings for retail sale, including Ayurvedic, U
nani, Siddha, homoeopathic or Bio-chemic systems medicaments

234.

3004

Medicamenls (excluding goods of heading 3002, 3005 or 3006) c
onsisting of mixed or unmixed products for therapeutic or prophyl
actic uses, put up in measured doses (including those in the form
of transdermal administration systerns) or in forms or packings for 1
etail sale, including Ayurvedic, Unani, homoeopathic siddha or B
o-chemic systerns medicaments, put up for retail sale

235,

3005

adding, gauze, bandages and similar arficles (for example, dres|
sings, adhesive plasters, poullices), impregnated or coated with pf
iharmaceulical substances or put up in forms or packings for retail
satle for medical, surgical, dental or velerinary purposes

236.

3004

Pharmaceutical goods specified in Note 4 to this Chapter i.e. Steril
e surgical catlgut, similar sterile suture materials (Including sterile g
bsorbable surgical or dental yams) and sterile tissue adhesives for
surgical wound closure; sterile laminaria and sterile laminaria tents
; sterile absorbable surgical or dental haemostatics: sterile surgical
or dental adhesion barriers, whether or not absorbable; Waste ph
armaceulicals [other than contraceplives); Ostomy appliances in
cluding pouch or flange, stoma adhesive paste, barrier cream, in
gator kit, sleeves, bell, micro-pore tapes

237.

3101

All goods i.e. animal or vegetable fertllisers or organic ferfilisers pre|
-packaged and labelled

238.

3102

Mineral or chernical ferlilisers, nitrogenous, other than those which

|

Vi e

B



are cleaily not 1o be used as tertilizers
239, 3103 Mineral or chemical ferfilisers. phosphatic, other than those which
are clearly not 1o be used as ferlilizers
240, [3104 Minerol or chemical ferlilisers, potassic, other than those which ar
= clearly nol o be used as fertilizers
241, [3105 Mineral or chemical ferfilisers containing two or threa of the !:ermlsi
ng elements nilrogen, phosphorus and potassium; othier ferlilisers;
goads of this Chapter in tablels or similar farms or in pockages of
la gross weight not exceeding 10 kg other than those which are cl
early not to be used as ferlilizers
242. [32 Watlle extrac!, quebracho extracth chesinut extract
243, 3202 Enzymalic preparalions for pre-tanning
244, |3304 Talcum powder, Face powder
245,  |3305 Hair oll, shampoo
246, |3306 Toothpaste
247, 33046 10 10 Tooih powder
248. |3306 20 00 Yarn used o clean between the teeth (Dental floss)
249. |3307 Shaving cream, shaving lotion, aftershave lofion
250. 3307 41 €O Agarbathi, lobhan, dhoopbaitl, dhoop., sambraani
251, [3401 Toilet Soap [other than indusirial soap) in the form of bars, cakes,
rmovlded pieces or shapes
252. [3402 sulphonated cuslu oil, fish cil or sperm ail
253. [3406 Candiles, tapers and the like
254, [3503 Gelatin [including gelatin in rectangular (including square) sheets,
whether or not surface-worked or coloured) and gelatin derivativ
es: Isinglass; other glues of animal origin, excluding casein glues of
heading 3501
255. [3505 Dextrins and olher modified starches (for example, pregelatinised
or esterified slarches); glues based on starches, or on dextrins or ©f
ther modified starches

W e
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256,

346050010

All goods

257.

3701

Pholographic plates and film for x-ray for medical use

258,

3705

Photographic plales and films. exposed and developed. other Ih
lan cinemalographic film

259,

3706

Photographic plates and fiims, exposed and developed, whather
or nol incorporaling sound lrack or consisting only of sound frack,
olher than feature films

260.

13808

The following Bio-pesticides, namely -
| Bacillus thuringiensis var. israelensis
2 Bacillus thuringiensis var. kurstaki

3 Bacillus thuringiensis var. galleriae
4 Bacillus sphaericus

5 Trichoderma viride

6 Trichoderma harzianum

7 Pseudomonas fluoresens

8 Beauveriabassiana

? NPV of Helicoverpoarmigera

10 NPV of Spodopteraliiura

11 Neem based peslicides

12 Cymbopogan

261.

3816

Dolomite ramming mix

262.

3818

Silicon walers

263.

3822

All diagnostic kits or reagents including cerlified reference materi
als '

264,

3826

Bio-diesel supplied to OIl Marketing Companies for blending
with High Speed Dlesel

265.

3726

Feeding botlles, Plastic beads

266,

4001

Nafural rubber, balata, gutta-percha, guayule, chicle and similar
natural gums, in primary forms or in plates, sheets or sirip

\Qni'ﬂ e
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267. 4004 00 00 Wasle, parings or scrap of rubber (other than hard rubber]
[ 268. 4007 Lotex Rubber Thread
269. [4011 Rear Tracter tyres and rear fractor tyre tubes
570, 4011 3000 |[New pneumalic lyres, of rubber of a kind used on dircraft
271,  |4011 7000 Tyre for fractors
272. 4011, 4013 Pneumatic lyres or inner fubes, of rubber, of o kind used on/in bic
veles, cycle-rickshaws and three wheeled powered cycle ricksha
WS
273. 401390 49 Tube for fracter lyres
274, 4014 Nipples of feeding botlles
275. 4015 Surgical rubber gloves or medical examination rubber gloves
276. 4016 Rubber bands
277. |47 Waste or serap of hard rubber
278. [4101 Raw hides and skins of bovine (including buffalo) or equine anima
Is (fresh, or saifed, dried, limed, pickled or otherwise preserved. by
t not tanned, parchment-dressed or further prepared), whether or
not dehaired or split
27%. 4102 Raw skins of shesp or lambs [fresh, or salted, dried. limed, pickled
' lor otherwise preserved, but not fanned, parchment-dressed or fur
ther preparad), whether or not with wool on or split
2B0. 4103 Other raw hides and skins (fresh, or salted, dried. limed, pickled or
3 otherwise preserved, bul nol lanned, parchment-dressed or furth
er prepared), whether or not dehaired or split
281. 4104 Tanned or crust hides and skins of bovine (including buffalo) or eq
uine animals, without hair on, whether or not split, but not further p
repared
282, 4105 Tanned or crust skins of sheep or lambs, without wool on, whether
or not split, but not further prepared
283. |4106 Tanned or crust hides and skins of other animails, without wool or h
air on, whether or nol splil, bul not further prepared
284, 4107 Leather further prepared after tanning or crusting. including parc
nment-dressed leather, of bovine (including buffalo) or equine anj

2\




mals, wilhoul hair on, whether or not split, other than lealher of hel
ading 4114

285.

4112

Leather further prepared afler tanning or crusting, including parc
hmenl-dressed leather, of sheep or lomb, without wool on, wheth
er or not split, other than leather of heading 4114

286.

4113

Leather further prepared affer tanning or crusting, including parg
hment-dressed leather, of other animals, without wool or hair on,
whether or not spiit, other than leather of heading 4114

287.

4114

Chamois (including combination chamois) leather; patent leather
and palent laminated leather; metallised leather

288.

4115

Composition leather wilh a basis of leather or leather fibre. in slabg
. sheets or strip, whether or not in rolls; parings and other waste of |
eather or of composition leather, not suitable for the manufacture
of leather arlicles; leather dust, powder and flour

289.

42022220

Hand bags and shopping bags, of cotien

220.

420222 30

Hand bags and shopping bags. of jute

291.

14203

Gloves specially designed for use in sporfs

292.

44 or any
Chapter

The following goods, namely: —

Cement Bonded Parlicle Board;

Jute Parficle Board:

Rice Husk Board;

Glass-fiore Reinforced Gypsum Board (GRG)

Sisal-fibre Boards;

Bagasse Board; and

Cotton Stalk Particle Board

Particle/fiore board manufactured from agricultural crop
resiclues

Fampaopp

293.

44, 68, 83

Idals of wood, stone [including marble] and metals [other than th
ose made of precious metals]

294,

4401

Wood in chips or particles; sawdust and wood waste and scrap,

whether or not agglomerated in logs, briquettes, pellets crsimilar f] .
crms

295.

4404

Hoopwood; split poles; piles, pickets and stakes of wood, pointed
but not sawn lengthwise; wooden sticks, roughly trimmed but not |
urned, bent or otherwise worked, suitable for the rmanufacture of
walking-sticks, umbrellas, tool handles or the like
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296.

4405

\Wood wool: wood flour

297.

4406

Railway or lramway sleepers (cross-ties) of wood

298.

4408

Sheets lor veneering (including those oblained by slicing laminate
4 wood), for plywood or for similar laminated wood and other wo
ad, sawn lenglhwise, sliced or peeled, whether or not planed, san
ded, spliced or end-jointed, of a thickness not exceeding 6 mm (f
or mateh splints]

299.

4409

Bamboeo flooring

4415

Focking cases, boxes, crales, drums and similar p"‘:ki"?g' ?:lfb' o
d: cable-drums of wood: pallefs, box paliets and other load boar
s, of wood; pallet collars of wood

301.

44164

Casks, barrels, vats, tubs and other coopers’ products and poris 1
hereof, of wood, including staves

302.

4417

Tools, tool bodies, fool handles, broom or brush bodies and hand|

fes. of wood: boot or shoe lasts and trees, of wood

4418

Bamboo wood building joinery

304.

4419

Tableware and Kitchenware of wood

305.

4420

Wood marquetry and inlaid weod; caskels and cases for jewellery
or cutlery, and similar articles, of wood; statuettes and other crna
mients, of wood: wooden arlicles of furniture not falling in Chapter
24

4421

Other articles of wood; such as clothes hangers, Spools. caops, bo
bbins, sewing thread reels and the like of turned wood for various!
textiie machinery, Maich splints, Pencil slats, Parts of wood, nam
aly oars, paddles and rudders for ships. boatls and other similar fic
ating structures, Parls of domestic decorative articles used as tabl
eware and kitchenware [other than Wood paving blocks, articles
of densified wood not elsewhere included or specified, Parts of d
lomeslic decorative arlicles used as lableware and kitchenware]

307.

4501

Malural cork, raw ar simply prepared

308.

4502 00 00

Natural cork, debacked or roughly squared, or in rectangular (inc!

uding square) blocks, plates, sheels or sirip (including sharp-edge
d blanks for corks or stoppers)

Articles of nalural cork such as Corks and Stoppers, Shuttlecock ©
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V

lork bottom
55 14504 Agalomerated cork (with or wilhoul a binding substance] and arli
cles of agglomerated cork
iti aterials: b
ST l4g01. 4602 [Monulaclures of straw, of esparto of of other plailing m
asketware and wickerwork
312,  |4701 Mechanical wood pulp
issolving grad
313, [4703 Chemical wood pulp, soda or sulphate, other than d
les
; rades
314, |4704 Chemical wood pulp, sulphile, other than dissolving g
- . i nd chem
315. [4705 Wood pulp oblained by a combination of mechanical @
ical pulping processes
(9] ar o
316.  |4706 Pulps of fibres derived from recovered (waste "-’f; scrap) pap
r paperboard or of other fibrous cellulosic mater
317. 4707 Recovered waste or scrap of paper or paperboard
318. 8 Paper spiinis for malches, whether or not waxed, Asphaitic roofin
q sheets
312. [39.48 Paper Sacks/Bags and bio-degradable bags
320. 4801 Newsprint, in rolls or sheets
321. |4817 30 Boxes, pouches, wallets and wriling cnmpendiums: of paper or p
aperboard, containing an assortment of paper stationery
322. 4819 10, 4819 Cartons, boxeas and cases of, -
20
a. Corrugated paper or paper boards; or
b. Non-corrugated paper or paper board
323. 4823 Paper pulp moulded trays: Kites, Paper mache arlicles
az4. 4901 Brochures, leaflets and similar printed matter, whether or not in sin
Sle sheets
325. 5004 to 5006 (Silk yarn
326.  |5007 Woven fabrics of sik or of silk waste
327, 5104 Garneted stock of wool or of fine or coarse animal hair, shoddy w
ool J

Mo
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328. |5105 Weol and fine or coarse animal hair, carded or combed

325. 51056 1o 5110 [Yarn of wool or of animal hair

330. [5111 105113 |Woven fabrics of wocol or of animal hair

331. 15201 1o 5203 [Collen and Cellon wasle

332, |5204 Cotton sewing thread, whether or not put up for retail sale

333, [5205 to 5207 |Coflon yarn [olher than khadi yarn]

334, 5208 to 5212 |[Woven fabrics of colton

335. [5301 All goods i.e. flax, raw or processed bul not spun: flax tow and wg
ste (including yarn waste and gometed stock]

336.  |5302 True hemp (Cannobis sativa L), raw or processed b:; ”‘;’;‘;‘:“;’C;
ov-casclonash o irue hemp (including yarn waste and g R
ock)

337. [5303 All goods i.e. fexiile bastiibres [other than jute fibres, "‘“;f ofl st
sed but not spun]; fow and waste of these fibres (including yom w
aste and gomeled siock)

338.  [530510 5308 [All goods [other than coconut corr fibre] including yarn of fiax, jut
e, other textile bastlibres, other vegetable textile fibres; paper yar
n including coir pith compost pre-packaged and labelled

339. 5302 to 5311 |Woven fabrics of other vegetable textile fibres, paper yam

340, (5401 Sewing thread of manmade filaments, whether or not put up for 1
etall sale

341. 15402, 5403, 54 |All goods including synthetic or arlificial filament yarns

04, 54085, 5404

342, 5407, 5408 Waven fabrics of manmade textile materials iy

343. 5501, 5502 Synthetic or artificial filament tow

344. 15503, 5504, 55 Synthetic or arlificial staple fibres

04, 5507

345, 5505 Waste of manmade fibres

346, |5508 sewing thread of manmade staple fibres, whether or not put up f
orretall sale
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347.

5509, 5510, 55
11

Yarn of manmade staple fibres

348,

5512 to 5516

Woven fabrics of manmade staple fibres

349.

5601

Wadding of lexlile malerials and articles thereof; such as Absorbel
nt collon wool excep! cigareltte filler rods

350.

5602

Fell, whether or not impregnaled, coated, covered or laminated

5603

Nonwovens, whelher or nol impregnaled, coated, covered of la
minated

352.

5604

Rubber thread and cord, lexlile covered: textile yorn, and stip an
d the like of heading 5404 or 5405, impregnated. coated, covers
d or sheathed wilth rubber or plastics

353,

5605

Metallised yarn, whether or not gimped, being texhle_: V< ©
r strip or the like of heading 5404 or 5405, combined with m.e'tor
in Ihe form of thread, stip or powder or covered with me!ﬂl, inclu
ding real zari thread (gold) and silver thread combined with texlil-
e thread, imitation zari thread or yarn known by any name |
n trade parlance

354.

56064

Gimped yarn, and strip and the like of heading 5404 or 5405.- aim)|
ped (ofher than those of heading 5605 and gimped horsehair yar
n): chenille yam lincluding flock chenille yam); loop wale-yarm

5607

Twine, cordage, ropes and cables, whether or nol plailed or brai
ded and whether or not impregnated, coated. covered or sheal
hed with rubber or plastics including jute twine, coir cordage or ro
pes

356.

5608

Knolted netting of twine, cordage or rope: made up fishing nets o
ndd other made up nels, of textile materials

357.

5609

Articles of yarn, sirip or Ihe like of heading 5404 or 5405, twine, coil
cage. rope or cables, not elsewhere specified or included, produ
cts of coir

358.

5701

Carpets and other texfile floor coverings, knotted, whether or not
made up

35%.

5702

Carpets and other texiile floor coverings, woven, not tufted or floo
ked, whelher or not made up. including “Kelem", "Schumacks”, ¥
[Karamanie" and similar hand-woven rugs

360,

5703

Carpels and ofher textile floor coverings (including Turf), tulted, W]
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heiher or nol made up
asl.  |5704 Carpels and other lexlile floor coverings, of fell, not tufted or flock
led, whether or nol made up
362. |5705 Oiher carpels and olher texlile floor coverings, whether of not ma
de up: such as Mats and matlings including Bath Mats, where cof
ten predomingtes by weight, of Hondloom, Cotlon Rugs of hand|
oom
363,  |5702. 5703, 57 [Coir mats, matting, floor covering and handloom durries
05
364. |5801 All goods
365. 15802 Temy loweling and similar woven ferry fabrics, other than nc:;row i
abrics of heading 5806; tutied textile fabrics, other than products
of heading 5703
366, |5803 Gauze, other Ihan narrow fabrics of heading 5806
367. 5804 Tulles and other net fabrics, not including Woven. knitted or croch
sted fabrics: lace in the piece, in strips or in mofiis, other than fabr]
ics of headings 4002 io 4006
368. |5805 Hand-woven tapestries of the type Gobelins, Flanr?':lers. Aubussan,
Beauvals and the like, and needle-werked tapestries (for example
| petit point, cross stitch), whether or not made Up
369. 5806 Narrow woven fabrics. other than goods of heading 5807; narraw
fabrics consisting of warp without weft assembled by means of an
adhesive (bolducs)
370. 5807 Labels, badges and similar aricles of lextile materials, in the piece)
, In sirips or cut to shape or size, not embroidered
371. |5808 Braicls in the piece; omamental frimmings in the piece, without g
mbro‘ldery. olher than knitted or crocheied; tassels, pompons and|
sirilar articles; saree fall
372. (5809 Woven fabrics of metal thread and woven fabrics of metdllised y
arn of heading 5605, of a kind used in apparel, as furnishing fabric
s or for similar purposes, nol elsewhere specified or included: such
as Zari borders
373. |sB09, 5810  [Embroidery or zari articles, that is to say,- imi, zari, kasab, salma, d
abka, chumkl, gota, sitara, nagsi, kora, glass beads, badla, gizai
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374,

5810

Embroidery in the piece, in sirips or in molifs, Embroldered badges|
. molifs and the like

375.

5611

Quilled lextile preducts in the piece, composed of one or mere lo
ers of lexlile materials assembled with padding by stitching or of

herwise, olher than embroidery of heading 5810

376.

5201

Texiile fabrics coated with gum or amylaceous substances, of a ki
nd used for the outer covers of books or the like: fracing cir:afh: pre.
pared painting canvas; buckram and similar sliffenad textie fabri
s of a kind used for hat foundations

377.

5202

Tyre cord fabric of high tenacily yarn of nylon or other polyamides
. polyeslers or viscose rayon

378,

5903

Texiile fabrics mpregnaled, coaled, covered or laminated with pl
astics, other than those of heading 5702

379.

5704

Linoleurmn, whether or not cut to shape; floor coverings consisting ¢
f a coaling or covering applied on a fexlile backing, whether or n
ot cut to shape

380.

5905

Textie wall coverings

381.

15904

Rubberised textile fabrics, other than those of heading 5902

382,

5207

Textile fabrics otherwise impregnaled, coated or covered: painte]
d canvos being theatrical scenery, studio back-cloths or the like

5708

Textile wicks, woven, plaited or knitted, for lamps, stoves, lighters,
candles or the like; incandescent gas maniles and tubular knitted
gas manile fabric therefor, whether or not impregnated

57209

Textile hose piping and similar textile tubing, with or without lining,
armour or accessories of other materials

5210

Transmission or conveyor belts or belling, of textile material, wheth
er ar not impregnated. coated, covered or laminated with plastici
5, or reinforced with metal or oiher material

5911

Textile products and arlicles, for technical uses, specified in Note
7 to this Chapler: such as Texlile fabrics, felt and felllined woven f]
abrics, coaled, covered or laminated with rubber, leather or othe
r material, of a kind used for card clothing, and similar fabrics of a
[ind used for ofher technical purpeses, including narrow fabrics m
ade of velvet impregnated with [ubber, for covering weaving spin,
dles (weaving beams); Bolting cloth, whether or not made up; Fell
for cotton texlile industries, woven; Woven texliles felt, whelher o

g



nol impreanated or coated, of a kind commonly used in other m
achines; Collon fabrics and articles used In machinery and plant;
jute fabrics and articles used in machinery or plant; Texlile fabrics
of metalised yarn of o kind commonly used in paper making or of
her machinery; Straining cloth of a kind used in oil presses or the Ik
e, including that of human hair; Paper maker's fell, woven; Gaskef
s, washers, polishing discs and other machinery parls of texlile arti
cles

ag7. |60 Knilted or crocheted fabrics [All goods]
388. |81 rticle of apparel and clothing accessories. knitted or crecheted,
lof sale value not exceeding Rs 2500 per piece
389. |&2 Articles of apparel and clothing accessories. ﬂ?f knitted or croche
ted, of sale value not exceeding Rs. 2500 per piece
390. |63 [other than|Other made up lexlile arficles, se's, of sale value nof exceeding R
6305 32 00, 635. 2500 per piece
05 33 00, &30%
|
3%1. 56309 or 6310 |Worn clothing and other worn articles; rags
392. |64 Footwear of sale value not exceeding Rs.2500 per pair
393, 45501 Textile caps
394. |4505 Hals (knilted/crocheted) or made up from lace or other textile fa
orics
395, 6601 Umbrellas and sun urnbrellas (including walking-stick umbrellas, g
arden umbrellas and similar umbrellas)
376. 6602 Whips. riding-crops and the like
377. |6602 00 0O Walking-sticks including seat sticks
398. [6603 Parts. fimmings and accessories of arlicles of heading 6401 or 660
2
399. [6701 Skins and other parls of birds with their feathers or down, feathers,
parls of feathers, down and articles thereof (other than goods of
heading 0505 and worked quills and scapes) '
400, 48 Sand lime bricks or Stone inlay work
401. 6802 Statues, statuettes, pedestals: high or low reliefs, crosses, figures of

—
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animals, bowls, vases, cups, cachou boxes, wriling sets, ashirays,

ipaper welights, arlificial fruit and foliage, etc.; other ormamental g
oods essenlially of stone
402, [6909 Pols, jars and similar arlicles of @ kind used for the conveyance an
d packing of goods of ceramic
403. [6911 Tableware, kilchenware, olher household crticles and foilet arficl
es, of porcelain or china
404. [6912 rableware, kitchenware, other household arlicles and toilet articl
es, other than of porceldain or china
405, |6913 5tatues and other ornamental arlicles
406, 7001 Cullet or other waste or scrap of glass
407. 701510 Glasses for comective spectacles and flint butions
408. [7018 Glass beads
409. 7020 Globes for lamps and lanterns, Founts for kerosene wick lamps, G
ass chimneys for lamps and lanterns
410. 7310 or 7326 |Mathematical boxes, geometry boxes and colour boxes
411. 7310, 7323, 76 |Milk cans made of Iron, Steel, or Aluminium
12, or 7415
412. 7317 Animal shoe nails
413. 7319 Sewing nesedles
414, |7321 Kerosene burners, kerosene stoves and wood burning stoves of iro
n or steel
415. |7321 or 8516 [Solar cockers
416, 7323 Table. kitchen or other household articles of iron & steal: Utensis
417. (7418 Table. kitchen or other household arficles of copper: Utensils
418. 7419 80 30 Brass Kerosene Pressure Slove
419. |7615 Table, kiftchen or other household articles of aluminium; Utensils
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420 83056 Bells, gongs and Ihe [ike, non-electric, of base metal; statueltes a
nd other ornaments, of base melal; photograph, picture or similar
frames, of base melal; mirrors of base metal: melal bidriware

[ 421,  [B40!] Fuel elements [carliidges), non-irradiated., for nuclear reactors

422. 8407 1000, 84 Aircroft engines

1

393, |pa0s Fixed Speed Diesel Engines of power not exceeding 15HP

424, |3408 2020 Agricullural Diesel Engine of cylinder capacity exceeding 250 ¢ f
or Tractor

425. |8413, B41391 [Hand pumps and parts thereof

424. 1341381 90 Hydraulic Pumps for fractiors

427. 8414 2020 Other hand pumps

428. 841912 Solar water heater and systermn

429. |B420 Hand operated rubber roller

430. |B424 MNozzles for drip imigation equipment or nozzes for sprinkiers

43]1. [B424 Sprinklers: drip imgation system including laterals; mechanical spra
YErs

432. [B432 gricultural, horticultural or foresiry machinery for soil preparction

r cultivation; lawn or sports-ground rollers; Parts [8432 20]

433, [B433 Harvesting or threshing machinery. including siraw or fodder baler
s; grass or hay mowaers; paris thereof

434. |B436 Other agricultural, herticultural, forestry, poultry-keeping or bee-ke
eping machinery, including germination plant filed with mechan
cal or thermal equipment; poullry incubaotors and brooders; parts
thereof

435. |Bas2 Sewing machines, other than book-sewing machine of heading 8
440; furniture, bases and covers specially designed for sewing ma
—hines; sewing machines needles and parts of sewing machines

434, [84792 Composting Machines

437. |84.850r%4 |Following renewable energy devices and parls for [hei
manufacture:-
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(a) Bio-gas plont;
|b) Solar power-based devices;

(c) Solar power generator

() Wind mills, Wind Operated Electricity Generator (WOEG);
lle) Waste to energy plants / devices;

(f) Solar lantern / solar lamp;

{g) Ocean waves/tidal waves energy devices/plants;

(h) Photo voltaic cells, whether or not assembled in medules o]
made up into panels.

Explanation:- If the goods specified in this enlry are supplied, by @
supplier, along with supplies of other goods and services, one of w
hich being o taxable service specified in the entry at S. No. 38 of 1
he Table mentioned in the nofification No. 11/2017-Tax (Rate), daf
ed 8th July, 2017, the value of supply of goods for the purposes of
this entry shall be deemed as seventy per cent, of the gross consi
deration charged for all such supplies, and the remaining thirty pe
r cent. of the gross consideration charged shall be deemed as va
ve of the soid taxable service

438.

B504

Charger or charging station for Electrically operated vehicles

439.

8525 &0

Two-way radio [Walkie talkie) used by defence, police and para
military forces efc.

Fuel Cell Motor Vehicles including hydrogen vehicles based on fu
2| cell technology

441,

87

Electrically operated vehicles, including two and three wheeled
lelectric vehicles.

Explanation.- For the purposes of this entry, “Electrically operated
vehicles" means vehicles which are run solely on electrical energy
derived from an external source or from one or more electical b
atteries fitted 1o such road vehicles and shall include E- bicycles.

442,

3701

Tractors (excepf road tracters for semi-trailers of engine capacily
more than 1800 cc)

443,

8708

Following parts of fractors namely:

1. Rear Tractor wheelrim,
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b. Iracior cenire housing,
c. Iractor housing transmission,
d. Iracter support front axe
444, 187081010 Bumpers and parls thereof for ractors
445. [B7083000  |Brakes assembly and its parts thereof for fractors
446, 18708 40 00 Gear boxes and parts thereof for fractors ]
447. 1B70BS000  [rransaxles and ils parls thereof for ractors
448. 87087000  |Road wheels and parls and accessaries thereof for fractors
449. B7089100 |ii) Radiator assembly for ractors and parls thereof (i} Cooling sy,
stem for tractor engine and parts thereof
450. |B708 9200 Silencer assembly for fractors and parls thereof
451. 87089300  [Clutch assembly and ifs parls thereof for fractors
452, |8708 94 00 Sleering wheels and its parts thereof for iractor
453. [B70B9900 [Hydraulic and its paris thereof for tractors
454, |B708 99 Q0 Fender, Hood, Wrapper, Grill, Side Panel, Extension Flates, Fuel Tan
k and parts thereof for tractors.
455. 8710 Tanks and other armoured fighting vehicles, motorised, whether or
not fitted with weapons, and parts of such vehicles
454, [B71? Bicycles and oiher cycles (including delivery fricycles), not motaris
ed
457, [B713 Carriages for disabled persons, whether or not motorised or other
wise mechanically propelied
458. (8714 Parts and accessories of bicycles and ofher cycles (including deliv
ery tricycles)., nol motorised, of heading 8712
459, 18714 20 Parts and accessories of carmage for disabled persons
480, 87162000 Self-loading or self-unleading trailers for agricultural purposes
461. [871680 Hand propelled vehicles (e.g. hand carls, rickshaws and fhe like):
animal drawn vehicles J
5 /bF’ >3



88 or Any olh [Scientific and lechnical instruments, apparaltus, eguipment, aceel

442,
er Chapler  fssories. parls, components, spares, tocls, mock ups and Mmodules, ¢
aw materiol and consumables required for launch vehicles ang
atellites and payloads
443, 18802 Other aircraff (for exomple, helicopters, aercplanes|, other tha
n for personal use
444, 18806 Unmanned aircraft
465. 8807 Parts of goods of heading 8802 or 8806
466. (8901 Cruise ships, excursion boats, ferry-boals. cargo ships, barges ang
similar vessels for the transporl of persons or goods
467. (8902 Fishing vessels; faclory ships and other vessels for processing or pre
serving fishery products
468. 18904 Tugs and pusher crait
469. 18905 Light-vessels, fire-floats, dredgers, floaling cranes f::nd aﬂ:ner vessel
s the navigability of which is subsidiary to their rrciin function; float
NQ docks; floating or submersible drilling or production platforms
470. 18906 Other vessels, including warships and lifeboats other than rowing
boats
471. 18907 Other floating structures (for example., rafls, tanks, coffer-dams, I
nding-stages. buoys and beacons)
472. |Any chapfer |Parts of goods of headings 8901, 8702, 8204, 8705, 8906, 8707
473. [?0 Coronary stents and coronary stent systems for use with cardiac ¢
atheters
474. [0 or any oth |Addificial kidney
er Chapter
475. [0 or any oth [Blood glucose monitoring system (Glucometer) and test strips
er Chapter
476. [P0 or any oth [Patent Ductus Arteriosus / Atrial Seplal Defect ocalusion device
er Chapter
477. [P0 orany oth [Parts of the following goads, namely: -
hapter . g i
el (i) Crutches; (i) Wheel chairs: (i) Walking frames: (iv]Tricycles; [v)Bd
aillers; and (vi) Arfificial limbs
L
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Assistive devices, rehabliitation alds and other goods for disabled,

478. [P0 orany oth
er Chapler specified in List 1 appended o fhis Schedule

479. [PO0ord4d Disposable sterilized diolyzer or micro barrier of artificial kidney

480. (2001 Contact lenses: Spectacle lenses

481. (9003 Frames ond mouniings for speclacles, goggles or the like, and par
is thereof

482. [9004 Speciacles, correciive (including goggles for correcting vision)

483. [p018 Instruments and applionces used in madif::al. surgical, dental or v

terinary sciences, including scientigraphic apparatus. OMmer slec

iro-medical apparatus and sight-testing instrurments

484. 19019 Mechono-herapy Gppliances; massage opparatus; psychelogic
al aplitude-tesiing apparalus; ozone therapy, oxXygen therapy, ae
rosol therapy, artificial respiration or other therapeutic respiralion
apparatus

485. 19020 Other breathing appliances and gas masks, e;ccluding protective
masks having neither mechanical parts nar replaceable filters

486. [p021 Orthopaedic applionces, such as crutches, surgical belts, and frus
ses: Splints and ofher fracture appliances; artificial parts of the bo
Hy: other appliances which are wern or caried, o implanted in th
e body, to compensate for a defect or disability; infraocular lens |
other than hearing oids]

487. |9022 Apparatus based on the use of X-rays or of alphag, beta or gamm
1 radiations, for medical, surgical, dental or veterinary uses, includ
ing radiography or radiotherapy apparatus, ¥-ray tubes and other]
X-raiy generators, high tension generators, control panels and des
ks, screens, examinations or freatment tables, chairs and the like

AB8. 9025 Thermometers for medical, surgical, dental or veterinary usage

AR?. 9027 Instruments and apparatus for medical, surgical, dental or veterin
ary uses, for physical or chemical analysis

490. [9403 Furniture wholly made of bamboo, cane or rattan

491. [9404 Coir producls [except coir matiresses)

492,  |9404 Products wholly made of quilted lexlile materials not exceeding R
s 2500 per piece

25
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ICotion quills of sale value not exceeding Rs. 2500 per plece

493. |P404
=N
494, 2401 1000 Aircraflt seals
495,  [9405 Humicane lantems, Kerosene lamp / pressure lantem. pelromay, g
ass chimney, and parls thereof
496. 19503 Toy balloons made of natural rubber latex
* )
497. |?503 Toys like tricycles, scooters, pedal cars elc. .[Fncludmg parts and ¢
ccessories thereof) [other than electronic toys]
498. 9504 Playing cards, chess board, carom board and ofher board game
5. like ludo, efc. (other than Video game consoles and Machines)
499, [9506 SPors goods ofher than arficles and equipment for general physi
cal exercise
S00. 9507 Fishing hooks
S01. 19507 Fishing rods, and other line fishing tackle; fish landing nets, bu-ﬂerﬁ
Y nets and similar nets; decoy birds (other than those of heading ¢
208 or 9705) and similar hunting or shooting requisites
502. [R&01 Worked Ivary, bone, fortoise shell, horn, antlers, corals. mother of p
2arl, and other animal carving material and arficles of these mate
rials, articles of coral (including articles obtained by moulding)
503.  [9603 [other th Broomsficks (other than brooms consisting of wigs or other veget
@an 2603 10 00llable materials bound together, with or without handles)
S04. 96032100 [Toolh brushes including dental-plate brushes
505. [9407 Slide fasteners and paorts thereof
506. [2415 Combs, hait-slides and the like; hairpins, curling pins, curling grips,
hair-curlers and the like, other than those of heading 8516, and p
aris thereaof
507. (96190030, 9 |All goods
619 00 40, or 9
619 00 90
508. 2701 Paintings, drc:wl_ngs and pastels, executed enfirely by haond, of
hfar than drawings of heading 4906 and other than hand-p|
o:ntecfl or hand-decorated manufactured articles; collages.
maosaics and similar decorative plaques
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509. [9702 Original engravings, prints and lithogrophs
510. [?703 Original sculptures and statuary, in any material = ==
511. [¢704 Poslage or revenue slamps, stamp-postmarks, firsl-day covers, pg
ktal stationery (stamped paper), and the like, used or unused, on
er than those of heading 4907
512, [9705 Colleclions and colleclors' pieces of zoclogical, botanical, minerq
logical, anatomical, historical, archaeological, D'-:_ﬂEcholcglcaL e
Ihnographic or numismalic interest including numisalic coins
Sl PGS Anfiques of an age exceeding one hundred years
Sl4. 9804 All drugs or medicines including their salts and esters and diagnosi
ic lest kits and formulations intended for personal us&; -[;_:mer than
hose specified af nil ot 5 No. 113 of Nofification NoaA2>T/2025-Tax(r
late) dated. 1.+ September, 2025]
515.  |Any chapter [Rosaries, prayer beads or Hawansamagri
516.  |Any chapter [Biomass briqueties ar solid bio fuel pellets

(A) (1)
(2)

(3)

(4)
(5)

(6)

List 1 [See 5. No. 478 of the Schedule []

Braille writers and braille writing instrumenis

Hand writing equipment Braille Frames, Slates, Writing Guides, Script Writing Guides,
Styli, Braille Erasers

Canes, Electronic aids like the Sonic Guide

Optical, Environmental Sensaors

Arithmetic aids like the Taylor Frame (arithmetic and algebra types), Cubarythm, Sp
eaking or Braille calculator

Geometrical aids like combined Graph and Mathematical Demonstration Board, Br
aille Profractors, Scales, Compasses and Spar Wheels

Elecironic meosuring equipment, such as calipers, micrometers, comparators, gau

Ao
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ges, gauge blocks Levels, Rules, Rulers and Yardsticks

(8) Drafling, Drawing aids, taclile displays

9]
(8 (1]
(2)

speclally adapted clocks and walches
Wheel chairs falling under heading No. 87.13 of the First Schedule

Retro fitment kils for vehicles used by the disabled

(C) Arfificiol electronic larynx and spores thereof

(D) Arfificial electronic ear (Cochlear implant)

(€ (1)

(2]

(3}

(4)

(<)

(6)

(7]
(8]

(7)

Talking books (in 1he form of casseltes, discs or other sound reproductions) and larg
e-print books, braile embossers, lalking calculators, talking thermometers

Equipment for the mechanical or the computerized production of braille and recor
ded material such as braille computer terminals and displays. elecironic braille, ira
nsfer and pressing machines and stereo typing machines

Braille paper

All tangible appliances including artictes, instruments, apparatus, specially designe
d for use by the blind

Aids for improving mobility of the biind such as electronic orientation and obstacle
detection appliance and white canes

Technical aids for education, rehabilitalion, vocational fraining and employment of
the blind such as Braille typewriters, brallle waiches, feaching and learning aids,
ames and other instruments and vocational aids specifically adapted for use of the

blind
Assistive listening devices, audiometers

External catheters, special jelly cushions to prevent bed sores, stair lift, urine collect
on bags

Instruments and implants fer severely physically handicapped patients and joints re
placement and spinal instruments and implants including bone cement.

2%




Schedule Il -9 %

T .
5. No Chapler/Hea|Descriplion of goods
ding/Sub-He
ading/Tariff it
em
SN
1] (2) (3)
___—-—.
1. 1702 Arfificial honey, whether or not mixed with nalural honey
___'—__
2, 2207 Ethyl alcohol and other spirits, denuiure_d, of any s!re.:-gsg:; [other ih
an ethyl alcohol supplied to Ol Mark?lrng CGTIF‘U”' Petroley
m refineries for blending wilh motor spirit (petrol]]
3. 22071012 Spirits for industrial use
4, 2209 Vinegar and substitutes for vinegar obtained from acetlic acid
5. 24041200 Products containing nicotine and intended for inhalation without ¢
ombuslion
é. 24049100, 24 Products for oral application or lransdermal uppli{:affo‘n or f.or CI'ppi
049200, 2404 fication otherwise than orally or fransdermally, containing nicofine
2200 and intended lo assist fobacco use cessation
7. 25151220, 2 |Marble and travertine, other than blocks
515 12 90
8. 25161200  |Granite, other than blocks
o 2523 Porfland cement, aluminous cemen I, slag cement, super sulphale
" [eement and similar hydraulic cements, whether or not coloured of
in the: form of clinkers
10, 2501 Iron eres and concenirates, including roasted iron pyrites
11. 2602 Manganese ores and concentrates, including ferruginous ma
nganese ores and concentrates with a manganese content of 20
7% or more, calculoted on the dry weight,
12 2603 Copper ores and concenirates
13. 2504 Nickel ores and concentrales
14, 2605 Cobalt ores and concentrates
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15, 2606 Aluminium ores and concenlrales
16. 2607 Lead ores ond concenirales e
17. 24608 Zinc ores and cencenlrales
18. 2609 Tin ores and concenlratos
9. 2610 Chremium ores and concentrates
20. 2619 Slag, dross (other than granulated slag), scalings and other waste §
rom the manufaclure of iron or steel, other than Linz-Donawitz (LD)
slag
21, 2620 Slag, ash and residues (other than frorn the manufacture of iron or
steel] containing metals, arsenic or their compounds
22. |62 Other slag and ash, including seaweed ash (kelp); ash and residuel
s from the incineration of municipal waste [other than fly ash]
2. 2700 Coal: briquettes, ovoids and similar solid fuels manufaciured from
icaal
24. 2702 Lignile, whether or not agglomerated, excluding jet
23. 2703 Peat (including peat litter], whelher or not agglomerated
26, 2706 Tar distiled from coal, from lignite or from peat and other mineral |
ars. whether or not dehydrated or partially distilled, including reco
nstituted tars
27. 2707 Oils and other products of the distillation of high temperature cogl|
tar; similar products in which the weight of the aromatic constiluen
Is exceeds that of the non-aromatic constituents, such as Benzole
(benzene), Toluole (toluene), Xylole [xylenes), Naphthelene
28, 2708 Pitch and pitch coke, ebtained from coal tar or from other mineral
tars
29. 2710 Petroleum ofls and oils obtained from bituminous minerals, other th
an petroleum crude; preparations nol elsewhere specified orinclu
ded, containing by weight 70% or more of petroleum oils or of oils
obtained from bituminous minerals, these oils being the basic cong
fituents of the preparations; waste oils; Avgas {other than kerosene
PDS, petrol, diesel and ATF which are not in GST)
30. 2711 Pelroleum gases and other gaseous hydrocarbons, such os Propa
ne, Butanes, Ethylene, propylene. butylene and bu tadiene [Olher
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Ihan Liquefied Propane and Bulane mixture, Liquefied Propane, ||
lquetied Bulane and Liquelied Pelroleum Gases (LPG) for supply to
household domestic consumers or 1o non-domestic exempled cef
legary (NDEC) customers by the Indian Oll Corporation Limited, H
ndustan pefroleum Corporation Limitec or Bharal Petroleum Corp
oration Limited]

al.

2712

Petroleum Jelly; paraffin wax, micro-crystaline pefroleum wox, slag|
k wax, ozokerite, lignite wax, peat wax, other mineral waxes, and s
milar products oblained by synthesis or by other processes, wheih
er or not coloured

32.

2713

Petroleum coke, pelroleum bitumen and other residues of petrole
um oils or of oils oblained from bituminous minerals

2714

Bilumen and asphall, natural; bituminous or oll shale and far sands
» asphaltites and asphallic rocks

2715

Bituminous mixtures based on nalural asphall, oN natural bitumen,
on petroleum bitumen, on mineral tar or on mineral tar pitch {for e
xample, bituminous mastics, cut-backs)

28

Il inorganic chemicaols [other than Ihose specified in nofification
No 2:24/2025-Tax (Rate) dated. L T¢hseptember 2025 or other Sche
clules of this notificalion]

29

All organic chemicols other than giberellic acld

37.

2906 11 90

Goods other than Natural Menthol

3301

29061190, 30, [Following goods made from other than natural menthol, namely:-

a. Menthol and menthal erystals,

3. Peppermint (Mentha Of)

|c. Fractionaled / de-lerpenatedmentha oil [DTMO)
d. De-menthaolised oil (DMO)

. Spearmint oil

f. Menthapiperila oil

3102

Mineral or chemical fertilisers, nitrogenous, which are clearly not 1o
be used as fertilizers

3103

Mineral or chemical ferlilisers, phosphatic, which are clearly nof to
be used as fertilizers

\95.\-3 A b
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41.

3104

Mineral or chemical ferlilisers, polassic, which are clearly not i g
used os ferlilizers

42,

3105

Mineral or chemical ferlilisers containing twe or three of fhe ferf
ng elements nilrogen, phosphorus and potassium; other ferliisgys,
goods of this Chapler in fablels or similar forms or in packages of
gross weight not exceeding 10 kg, which are clearly not 1o be yse
d as ferlilizers

43.

3201

Tanning exiracts of vegelable origin: tannins and their salls, ethers
esters and other derivalives [other than Watlle extracl, quebrach
0 extract, chesinut exiract)

3202

Synihetic organic tanning substances; rnurgﬂh'f:_*c‘””'“fg 5‘:‘5:5‘"-’“_':
2s; fanning preparations, whether or not con?mnl;lg ":‘ “;m S
g substances (other than Enzymalic preparations for pre-fanning)

3203

Colouring matler of vegelable or animal origin (including _dyenng &
kiracts but excluding animal black), whether of not chemically dadf
ined; preparations as specified in Note 3 to !I_'1i5 Chapter based on
colouring matter of vegetable or animal origin

46,

3204

47.

Synthetic organic colouring matter, whether or not chemically defi
ned; preparalions as specified in Note 3 to this Chapler based on ¢
ynthetic organic colouring matier; synthefic organic products of o
Kind used as fluorescent brightening agents or as luminophores, w
hether or not chemically defined

3205

Colour lakes; preparaltions as speciiied in Note 3 to this Chapter b
ased on colour laokes

3206

Other colouring matter; preparations as specified in Note 3 to this
Chapter, other than those of heading 32.03, 32.04 or 32.05; inorga
nic products of a kind used as luminophores, whelher or not chemil
cally defined

49.

3207

Prepared pigmenls, prepared opacifiers and prepared colours, vit
rifiable enamels and giazes, engobes (slips). liquid lustres and sirnil
ar preparations of a kind used in the ceramic, enamelling or glass |
ndustry; glass frit and other glass, in the form of powder, granules o
r flakes

S0.

3208

Paints and varnishes (including enamels and lacquers) based on s
ynthetic polymers or chemically modified natural polymers, dispers
ed or dissolved in a noh-aqueous medium; solutions as definad in
MNote 4 to this Chapler

Ya




a1,

}3209

Paints and varnishes (including enamels and lacquers) basecd on 5
ynthelic polymers or chemically modified nalural pelymers, dispers
ed or dissolved in on aqueous medium

52,

3210

(Olher paints and varnishes (including enamels, lacquers and diste

mpers): prepared waler pigments of a kind used for finishing leath
er

3211 00 00

54,

3212

Prepared driars 1

Pigments (including metallic powders and flakes) dispﬁff‘S‘Bd in non-
Aqueous media, in liquid or paste form, of a kind used in the many
facture of paints (including enamels): stamping foils; dyes and ofh
e colouring matter put up in forms or packings for refail sale

55,

3213

Artists', students’ or signboard painters’ colours, modifying tinfs, om
usement colours and the like, in tablets, tubes, jars, bottles, pans on
in similar forms or packings

56,

3214

Glaziers' pully, grafting pufly. resin cements, caulking compounds
and other mastics; painters' fillings; non- refractory surfacing prepa
rations for facades, indoor walls, floors, cellings or the like

S57.

3215

All Goods, inciuding prinling ink, wriling or drawing ink and other in

ks, whether or not concentrated or solid, fountain pen ink, ball pen
ink

a8,

3301

Essential oils (terpeneless or not), including concretes and absolut
s: resinoids; exiracled oleoresins; concentrates of essenfial oils In g
s, in fixed oils, in waxes or the like, obiained by enfleurage or mac]
eration; terpenic by-products of the deterpenation of essential oils;
aqueous distillales and aqueous solutions of essential oils such as
essential oils of citrus frull, essential oils other than those of citrus fru
I such as eucalyptus oll, etc., flavouring essences ull lypes (Includin
g those for liquers), attars of all kinds In tixed oil bases

57.

2302

Mixtures of oderiferous substances and mixiures (including alcohal
c solutions) with a baosis of one or more of thase substances, of a ki
nd used as raw materials In industry: other preparations based on

odoriferous substances. of a kind used for the manufacture of bay
erages such as synthelic perfumery compounds [ether than natur
|c:1 menthol and goods made from natural menthol i.e menthel an
d menthol crystals, Peppermint (Mentha Oll), Fractionatled / de-ter

penaledmentha oil [DTMO), De-mentholised oil [DMO), Spearmint
oll, Menthapiperita oil)

Perfurmes ond lollet waters




Beauly or moke-up preparalions and preparalions for the care of |
he skin (other than medicaments) including sunscreen or sun tan p
reparalions: manicure or pedicure preparalicns [other than kajal,
kurmkum. bindi. sindur. alla, talcum powder and faoce powder]

3305

Preparalions for use on the hair [olher lhaon mehendi paste in con
es, hair cil, shampoo]

3308

Preparations for oral or denlal hygiene, including denture fixative
Ibastes and powders in individual retail pockages [other thon tooth
powder, looth paste and yom used to clean between the teeth |
denial floss)]

3307

Pre-shave, shaving or after-shave preparalions. personal deodorg
nis, bath preparations, depilatories and ofher perfumery, cosmetic
or toilet preparations. not elsewhere specified or inc:luf!ed: prepar
ed room deodorisers, whether or not perfumed or having disinfec
ont properties [other than shaving cream. shaving loticn and ofter
shave lotion]

3307 41 00

Odoriferous preparalions which operate by buming [ofher than ag
arbattis, lobhan, dhoopbatti, dhoop, sambhrani]

13401

Soap: organic suface-aclive products and preparations for use as
soap. In the form of cakes, moulded pieces or shapes. whether or
not containing soaplother than toilet soap in the form of bars, cak
es, moulded pisces or shapes]; organic surfoce active products g
nd preparafions for washing the skin, in the form of liquid or cream
land put up for retall sale, whether or nof conlaining soap; paper,
Lvudding, felt and nonwovens, Impregnated, coated or covered
with soop or detergent

3402

Organic surface-active agents [other than soap); surfdce-active g
reparations, washing preparations (including auxiliary washing pre
parations) and cleaning preparations, whether or not containing §
cap, other than those of heading 3401 [other than Sulphonaled ¢
astor oil, fish oil or sparm ail]

3403

Lubricating preparations {including culling-oil preparations, bolt ¢r
nut release preparations, anti-rust or anti-corrosion preparations @
nd mould release preparations, based on lubricants) and preparatl
ions of a kind used for Ihe oil or grease treatment of textile maleria
s, leather, furskins or other materials, but excluding preparations ¢
ontaining, as basic constituents. 70% or more by weight of pelroleu
m oils or of oils obtained from biluminous minerals

D
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&9,

3404

Artificiol waxes and prepared waxes

70.

3405

Polishes and creoms, for footwear, furnilure, floors, coachwork, glo
ss or melal, scouring pastes and powders and similor preparations
(whether or nol in the form of poper, wadding, fell, nonwovens, ¢
allular plaslics or cellular rubber, impregnated, cooled or coverad
with such preparalions). excluding woxes of heading 3404

71.

3407

Modelling postes. including those put up for children’s dmusement;
Preparations known as “dental wax" ar as "dental impression corr|
pounds”, pul up in sels. in packings for retail sole or in plates, horse
shoe shapes, slicks or similar forms: other preparations for use in del
ntistry, wilh a basis of plaster (of calcined gypsum of calcium sulph
ate)

F

3501

ICasein, caseinales ond olher casein derivalives; casein glues

73.

3502

Albumins (including concentrates of two or more whey proteins. c
ontaining by weight more than 80% whey proteins. f:dll:tulored on !
he dry matter}, albuminates and other albumin derivatives

74,

3504

Peplones and their derivatives:; other protein subslsfmces and their
derivalives, nol elsewhere specified or included: hiffls powder, wh
eiher or not chromed: including Isolated soya protein

75,

3506

Prepared glues and olher prepared adhesives. not elsewhere spe
cified or included: products suitable for use as glues or adhesivas,
put up for retall sale os glues or adhesives, not exceeding a net w
eight of 1 kg

76,

13507

Enzymes, prepored enzymes

77.

3601

Propellant powders

78.

3602

Prepared explosives, other than propellant powders, such as indust
rical explosives

79.

3603

Safety fuses: detonating cords; percussion or detonating cap
5; igniters; eleclric detonaters

3604

Firewoaorks, signalling flares, rain rockets, fog signals and other pyrol
echnic arficles

81.

36046

Ferro-ceriurn and other pyrophoric alloys in all forms: articles of co
mbustible materials as specified in Note 2 to this Chapter; such as i
quid or liquefled-gas fuels in containers of a kind used for filing or 1
eflling cigareite or similar lighters

\Jeps
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82.

Photographic plates and film In the flal. sensitised, Unexposed, of
any material other than paper, Paperboard or texliies: instant print
filmy In 1he flat, sensitised, unexposed, whelher or not in Packs; syc
h as Instan! print film, Cinema tographic film [other than for *ray fo
r Medicaol use)

3702

Photographic film in rolls, sensitised, unexposed, of any materig] of
her thon paper, Poperboard or texliles; Instant print film in rolls, sen
silised. unexposed

84,

3703

3704

Pholographic paper, paperboard and textiles, sensilised, unexpoy
ed

87.

3707

3706

Photographic plales, Tim, paper, paperboard and TexIes, SXPoss
d but not developed

Cinemategraphic film, exposed and developed, whether or not |
ncorporating sound track or consisting only of sound frack

3801

Chemical Preparalions for photographic uses (other than vamishe
S. glues, adhesives and similar preparations); unmixed products for
Photographic yses, RUl Up in measured portions ar put up for reta
sale in a form ready for use

3802

Artificicl graphite; colloidal or semi-colloidal graphite; preparations
Pased on graphite or other carbon in the form of pastes, blocks, =
lates or other semi-manufactures

Activated carbon; aclivated natural mineral products; animal blal
K. including spent animal black

20.

3803 00 00

fall oil, whether or not refined

71.

3804

Residual lyes from the manufacture of wood pulp, whether or not
concentrated, desugared or chemically treated, including lignin s
uiphonates, bul excluding tall oil of heading 3803

92,

3805

Gum, wood or sulphate lurpentine and other terpenic olls produc
ed by the distillation or other ireatment of coniferous woods: crud
e dipentene; sulphite lurpentine and other crude para-cymene: pi
ne oil containing alpha-lerpinec! as the main constituent

3.

3806

Rosin and resin acids, and derivatives thereof: rosin spirit and rosin
oils; run gums

94,

3807

Wood far; wood tar olls: wood crecsate: wood naphtha; vegetab)
e pitch; brewers' pitch and similar Preparations based on rosin, resi
n acids or on vegelable pitch

o

Y
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23,

3808

Insecticides. rodenficides, fungicides, herbicides, anti-sprouting pil
loducts and plani-growlh regulators, disinfectants ond similar prod

ucls [other than blo-peslicides mentioned against 5. No. 260 of §¢
hedule -]

6.

Finishing agents, dye carriers to accelerate the dyeing or fixing of
dyesiulfs and olher products and preparations (for example, dress|

ngs and mordants), of a kind used In the texlile, paper. leather or jj
ke induslries, not elsewhere specified or included

@7,

 — e

3810

Pickling preparalions for metal surfaces: fluxes and other auxiliary
preparalions for soldering, brozing or welding: soldering. brazing on
welding powders and pastes consisting of meial and other mater

ols; preparations of a kind used as cores or coatings for welding e
ecirodes or rods

28.

3811

2.

Anti-knock preparations, oxidation inhibitors, gum inhibitors, viscosif
Y improvers, anti-corosive preparations and other prer:?c:red additi
ves, for mineral oils (including gasoline) or for other liquids used for
the same purposes as mineral olls

13812

Prepared rubber accelerators; compound plasficisers for fubber o
plastics, not elsewhere specified or included; anti-oxidising prepar
ations and other compound stabilisers for rubber or plastics such o
s vulcanizing agents for rubber

100.

3813

Preparafions and charges for fire-extinguishers; charged fire exfing
Uishing grenades

101.

3814

Organic composite solvents and thinners, not elsewhere specified
or included; prepared paint or varnish removers

102.

3815

Reaction initictors, reaction accelerators and catalylic preparatic
ns, not elsewhere specified or included

103.

3816

Refractory cements, mortars, concretes and similar compositions,

other than producls of heading 3801 [other than dolomite rammin
g mix]

104,

3817

Mixed alkylbenzeness and mixed alkylnaphthalenes, other than thol
se of heading 2707 or 2902

105.

3818

Chemical elements doped for use in electronics, in the form of dis

cs, wafers or similar forms: chemical Compounds doped for use in
electronics [other than silicon walers)

106.

3819

Hydraulic brake fluids and other prepared liquids for hydraulic tran
mission, not containing or containing less than 70% by weight of p

prib
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etraleum oils or oils cbioined from biturninous minerals

107.

3820

Anti-freezing preparations and prepared de-icing flulds ]

108.

3821

Prepared cullure media for developrnent or maintenance of mie

o-organisms (including viruses and the like} or of plant, human or o
nimal cells

109.

3823

Industrial monocarboxylic fatty acids, acid oils from refining; indust
ial fatly alcohols

110.

3824

Frepared binders for foundry moulds or cores: chemical producis
[and preparafions of the chermical or allied industries (including the
P& consisling of mixiures of natural products), not elsewhere specif;
ed orincluded

117,

3825

Residual products of the chemical or allied industries, not elsewhe
€ specified or included [except municipal waste: sewage sludge;
other wastes specified in Note 6 to this Chapter.)

1na.

3826

Siodiesel (other than biodiesel supplied to Qil Markeling Compani
s for blending with High Speed Diesel)

113,

3827

Mixtures containing halogenated dervatives of methane, ethone
Cr Propane, not elsewhere specified or included

114,

3901 to 3913

All goods i.e. polymers; Polyacetals, other polyethers, epoxide resin
P- Polycarbonates, alkyd resins, polyaliyl esters, other polyasters; po
lyomides: Amino-resins, phenolic resins and polyurethanes: silicone
s Pelroleum resins, coumarone-indene resins, polylerpenes, palysul
phides, polysulphones and other products specified in Note 3 to th
s Chapler, not elsewhere specitied or included; Cellulose and its ¢
hemical derivatives, nol elsewhere specified or included; Natural
polymers (for example, alginic acld) and modified natural polymed|
s (for example, hardened Proleins, chemical derlvalives of natural
rubber), not elsewhere specified or included; in primary forms

115,

3914

lon exchangers based on polymers of headings 3901 to 3913, ?nﬁ
mary forms

116.

3915

Wasle, Parings and Scrap, of Plastics

117,

3916

Monofilament of which any cross-sectional dimension exceeds |

mim, rods, sticks and profile shapes, whether or not surface-worked
bul not otherwise waorked, of plastics

118.

3917

Tubes, pipes and hoses, and fittings therefor, of plastics

4o




e, 3918 Floor coverings of plastics, whether or not self-adhesive, in rolls or in
the form of tiles; wall or celing coverings of plastics, as defined in
Nole ? to this Chapler

120. [3919 Self-adhesive plales, sheels, fiim, foil, lope, skip and other flat shap)
es. of plastics, whelher or not in rolls

121, [3920 Olher plates, sheets, film, foil and sirip, of plastics, non-cellular and
nol reinforced, laminaled, supported or similarly combined with o)
her materials

122. 13921 Other plates, sheels, film, foil and strip, of plastics

E—

123, 13922 Baths, shower-baths, sinks, wash-basins, bidets, lavatory pans, seats
and covers, flushing cisterns and similar sanitary ware of plastics

124, 3923 Arlicles for the conveyance or packing of goods, of plastics; stopp
Ers, lids, caps and other closures, of plastics

125. 3924 Tableware, kilchenware, other household articles and hygienic or
loilet arlicles, of plastics

126, [3925 Buliders’ ware of plasfics, not elsewhere specified or included

127. 13924 Other arficles of plasfics and arficles of other materials of headings|
3901 to 3914 [other than bangles of plastic, plostic beads and fee
ding bottles)

128. 14002 pynihetic ubber and factice derived from olls, in primary forms or |
N plates, sheets or strip: mixtures of any product of E"ne-::dlng 4001 w
th any product of this heading, in primary forms or in plates, sheets
or sirip; such as Latex, styrene butadiene rubber, butadiene rubber

(BR). Isobutene-isoprene [butyl) rubber (IIR), Ethylene-propylena-M|
on-conjugated diene rubber (EPDM)

129. |4003 Reclaimed rubber in primary forms or in plates, sheets or strip

130. 4004 Fowders and granules oblained from waste, parings and scrap of
rubber (other than hard rubber)

131. 4005 Compounded rubber, unvulcanised, in primary forms or in plates, s
heels or ship

132, 14006 Cther forms (for example. rods, lubes and profile shapes) and arfic
les [for example, discs and rings), of unvulcanised rubber

133. |4007 Vulcanised rubber fhread and cord, other 1han latex rubber threg
lo|

\ﬁ(u be. ™




134,

4008

Plales, sheels, shrip, rods and profile shapes. of vulcanised rubber o
Iher 1Than hard rubber

135.

4009

Tubes, pipes and hoses, of vulcanised rubber other than hard rubg
ar, with or withoul their fillings (for example, joints, elbows, flanges)

136.

4010

Conveyor or fransmission bells or belling, of vulconised rubber

137.

4011

INew pneumalic lyres, of rubber [other thon of a kind used on/in b
cycles, cycle-rickshows and three wheeled powered cycle rickshg
s: rear tractor tyres: and of a kind used on aircraft)

138.

4012

Refreaded or used pneumalic lyres of rubber; solid or cushion tyre
s, tyre freads and tyre flaps, of rubber

139.

4013

Inner tubes of rubber (other than of a kind used on/in bicycles, cyc
le-rickshaws and three wheeled powered cycle rickshaws; and Re
ar Tractor tyre tubes)

140.

4014

Hygienic or pharmaceutical articles (including feats), of vulcanise
d rubber other than hard rubber, with or without fitlings of hard rub
ber; such as Hot waler bollles, lce bags [other than Sheath confra
ceplives, Rubber contraceptives, male (cendoms), Rubber contrg
ceplives, female (diaphragms). such as cervical caps]

141,

4015

Articles of apparel and clothing accessories (including gloves, mitt
ens and mitts), for all purposes, of vulcanised rubber other than ha
rd rubber [other lhan Surgical gloves)

142,

4016

Oiher articles of vulcanised rubber other than hard rubber [other
han erasers. rubber bands]

143.

4017

144,

4201

Hard rubber (for example ebonite) in all forms, other than wasie o
nd scrap; articles of hard rubber

Saddlery and harness for any animal (including traces, leads. knee
pads, muzzles. saddle cloths, saddle bags, dog coats and the like)
. of any material

145,

runks, suil-cases, vanity-cases, executive-cases, brief-cases, schoo
| satchels, spectacle cases, binocular cases, camera cases, music
al instrument cases, gun coses, holsters and similar containers; fray
elling bags, insulated food or beverages bags, toilet bags, rucksac]
ks, handbags, shopping bags, wallets, purses, map-cases, cigarel!
e-cases, tobacco- pouches, tool bags, sports bags, bottle-cases. |
ewellery boxes, powder-boxes, cullery cases and similar conlainei]
s, of leather, of sheeling of plastics, of texiile materials, of vulcanise|
dfibre or of paperboard, or wholly or mainly covered with such me

o




146,

lerials or with paper [elher than handbags and shopping bags, of
colton or jute]

147.

4205

Articles of appare! and clething accessories, of leather or of comp

osition leather [other than gloves specially designed for use in spor
is]

Other arlicles of leather or of composilion leather

148.

149,

4206

Arlicles of gul (other than silk-worm gut), of goldbeater's skin, of bl
adders or of lendons

4301

Raw furskins (including heads, lails, paws and ofher pieces or Cutl

ngs, sultable for furiers' use), other than raw hides and skins of heq
cding 4101, 4102 or 4103,

150.

4302

Tanned or dressed furskins (including heads, tails, paws and offier|
pieces or cutlings), unassembled, or assembled (without the additi
on of olher materials) other than Ihose of heading 4303

151

152,

Arficles of apparel, clothing accessories and other articles of fursk
1]

4304

Artificial fur and articles thereof

153.

154.

4403

Waood in the rough

4407

Wood sawn or chipped

155.

Sheets for veneering (including those obtained by slicing lorninate)
d wood), for plywood or for similar leminated wood and other wo
od, sawn lengthwise, sliced or peeled, whether or not planed, san

ded, spliced or end-jointed, of a thickness not exceeding 6 mm [of
her than for match splints]

136.

4409

Wood (Including sirips and friezes for :.5u| quel Nloaing, not assemibl
l2d) continuouwsly shaped (tongued. grooved, rebated, chamfered
, vijointed, beaded. moulded, roundead or the like) alang any of is

edges or faces, whether or not planed, sanded er end-jointed (ol
her than bamboo flaoring]

157

4410

Particle board, Oriented $trand Board and similar beard (for exam
ple, wafer board) of wood or other ligneous malerials, whether or

not agglomerated with resins or olher organic binding substances,
other than specified boards

158.

4411

Fibre board of wood or other ligneous materials, whether or not bg

-

gt

inded with resins or other organic substances, other than specified |
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boards

159, |4412 Plywood, veneered panels and similar lominaled wood

140, [4413 Densified wood, In blocks, plales, stips, or profile shapes

161, (4414 Wooden frames for paintings. pholegraphs, mirrors or similar objec
Is

162. [4418 Builders' joinery and carpeniry of wood, including cellular wood p
anels, assembled fiooring panels, shingles and shakes [other than
bamboo wooed building joinery)

163, [442] Wood paving blocks, arlicles of densified wood nOE elsewhere inc
uded or specilied, Parls of domeslic decorative articles used as ta
bleware and kilchenware

164. |44 or any Resin bonded bamboo mal board, wilh or without veneer in betw

Chapter een; Bamboo flooring tiles o

165. 4501 Waste cork; crushed, granulated or ground cork

166. |4702 Chemical wood pulp, dissolving grades

]6?. 4802 Uncaqled pcper ﬁnd pﬁperbo(]rd. ﬂf L | k]nd USE‘d fOI" Wriﬁng. pﬂnll
ng or other graphic purposes, and non-perforated punch-cards a
nd punch tape paper, in rolls or rectangular (including square) she
ets, of any size, other than paper of heading 4801 or 4803; [other t
han uncoated paper and paperboard for exercise book, graph b
ook, laboratory note book and notebooks only]

168, 4803 Toilet or facial tissue stock, towel or napkin stock and similar paper
of a kind used for household or sanitary purposes, cellulose waddin
a and webs of cellulose fibres, whether or not creped, crinkled, e
mbassed, perforated, surface-coloured, surface-decoraied or prin
ted, in rolls or sheets

169. |4804 Uncoated kraft paper and poperboard, in rolls or sheets, other tha
n that of heading 4802 or 4803

170.  [4805 Otlher uncoated paper and paperboard, in rolls or sheets, nol furth
ler worked or processed than as specified in Note 3 to this Chopter

171. |48B0& \Vegetable parchment, fracing papers and other glazed transpare|
nt or franslucent papers, in rolls or shests




172,

4806 20 00

Greaseprool papers

173.

4B06 40 10

Glassine papers il

174,

4807

Composite poper and paperboard [made by sticking llal layers of
poper or paperboard logether with an adhesive), not surface-co)

aled or impregnated, whether or nol internally reinforced, in rols o
r sheels

175.

Poper and paperboard, corrugated [with or without glued flat surf]
ace sheels), creped, crinkled, embossed ar perforcted, in rolls or
heels, other than paper of the kind described in heading 4803

176.

480%

Carbon paper, self-copy paper and ofher copying or fransfer pop
ers (including coated or impregnated paper for duplicator stencils|
or offset plates), whether or not printed, in rolls or sheets

Y.

4810

Paper and paperboard, coaled on one or both sides with kaalin (
China clay) or ofher inorganic substances, with or without a bindler
- and with no other coalting, whether or not surface-coloured, surf
ace-decorated or printed, in rolls or rectangular (including square)
sheets of any size

178.

4811

Paper, paperboard, cellulose wadding and webs of cellulose fibre)
5. coated, impregnated, covered. surfoce-coloured, surface-deceo
rated or printed, in rolls or rectangular (including square) sheets, of
any size, other than goods of the kind described in heading 4803,
4809 or 4810

17%.

4812

Filter blocks, slabs and plales, of paper pulp

180.

4813

Cigarelle paper, whether or not cul to size or in the form of bookle
is or tubes

181.

4814

Wall paper and similar wall coverings: window fransparencies of pl
cper

182,

4816

Carbon paper, self-copy paper and other copying or tranisfer pap
jers (other than those of heading 4809), duplicater stencils and offs
et plates, of paper, wheiher or nof put up in boxes

183.

4817 [Excepl
4817 30]

Envelopes, letter cards, plain postcards and comespondence card|
5. of paper or paperboard; [other than boxes, pouches, wallels an
d writing compendiums, of paper or paperboard, con laining an o
ssortment of poper stationery including writing blocks]

184.

4818

Toilet paper and similar paper, cellulose wadding or webs of cellul
ose fibres, of a kind used for household or sanitary purposes, in rolls

cC -
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1al arlicles, articles of apparel and clothing accessories, or paper
bulp, paper, cellulose wadding or webs of cellulose fibres

51 @ width no! exceeding 36 cm. OF cul lo size or shope: handkerc
iels, cleansing lissues, lowels, table cloths, serviettes, napkins for b
abies, lampons, bed sheels and similar househaold, sanitary or hosp)

185.

19 20)

4819 (excep |[All Goods (other than Cartons, boxes and coses of, -
I 481910, 48

[a) conmugaled paper or paper board: or

(b} non-conugated paper or paper board)

186.

14820

Registers, account books, order books, receipl bodks: lefter pads,

. interleaved carbon sels and other arficles of stationary, of paper

or paperboard; and book covers, of paper or pap
han nole books and exercise books]

187.

4821

Paper or paperboard labels of all kinds, whether of not printed

memorandum pads, diaries and sirnilar arficles. I_J!D”ig%-f:i;ds‘-fbind
ers (loose-leaf or other), folders, file covers. rnanifold business forms

erboard [other |

1B8.

4822

Bobbins, spools, cops and similar supports of pﬂpe;g;-”p* paper or
paperboard (whelher or not perforated or harden

189.

4823

aperboard, cellulose wadding or webs of cellu

licles)

Other poper, paperboard, cellulose wadding and webs of cellulos

e fibres, cut fo size or shape: other arficies of paper ;.?ulp, PApPEr, p
lose fibres [other th

an paper pulp moulded Irays, Braile paper, Kiles. Paper mache ar

190.

4906 00 00

Plans and drawings for architectural, engineering. indusfrial. comm
ercial, topographical or similar purposes. being originals drawn by
hand: hand-wiitien texts; photographic reproductions on sensifise
4 paper and carbon copies of the foregoing

171. -

4207

n the couniry in which they have. or will have. a recognised face v
alue: stamp-impressed paper; banknotes; cheque forms: stock, sh
are or bond certificates and similar documenits of fitle (other than
Duty Cradit Scrips);Cheques, loose or in book form

192,

4908

Transfers (decalcomanias).

193.

4907

Printed or llusirated postcards; printed cards bearing personal gre;
=tings, messages or announcements, whether or not lllustrated, wit
h ar without envelopes or frimmings.

194.

4910

Calendars of any kind, prinfed, including calendar blocks.

Unused postage. revenue or similar stamps of current or new issua |

’ﬁ;@g?
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195,

Ps‘an

[Other primted matier, including printed piclures and pholographs:

such as Trade advertising material, Commercial ca lalogues and
he like, printed Posters, Commercial catalogues, Printed Inlay carql
. Pictures, designs and pholographs. Plan ond drawings for archi
eclurol engineering. industrial, commercial, lopographical or simil
ar purposes reproduced with the aid of compuler or any olher de
vices,

196,

156012200

Cigaretite Filter rods

197.

61

Articles of apparel and clolhing accessories. knitted or crocheted,
of sale value exceeding Rs. 2500 per plece

198.

52

Articles of apparel and clothing accesseries, not knitted or crochg]
ted, of sale value exceeding Rs. 2500 per plece

199.

63 [other tha
n 6309)

Other made-up texfile articles, sels of sale value exceedit':g Rs. 250
0 per piece [cther than worn clothing and other womn arficles; rags

3923 or 6305

Woven and non-woven bags and sacks of polyethylene or polypr
OpYlene strips or the like, whether or not laminated, of a kind used
for packing of goodis

201.

6305 32 00

Flexible intermediate bulk containers

202.

6401

Waterproof footwear wilh ouler soles and uppers of rubber or of pi
astics. the uppers of which are neither fixed to the sole nor assemb
led by stitching, riveting. nailing. screwing, plugging or similar proc
essas

203.

6402

Other foohwear with outer soles and uppers of rubber or plastics

6403

Footwedr with outer soles of rubber, plastics, leather or composilic
n leather and uppers of leather

5404

Footwear with outer soles of rubber, plastics, leather or compaositio
N leather and uppers of textile materials

6405

Other footwear

&406

Parts of faotwear (including uppers whether or not aftached to sol
es other than outer soles); removable in-soles, heel cushions and s
milar arlicles; gaiters, leggings and similar articles, and parts thereo
f

208.

6501

Hait-forms, hat bodies and hoods of felt, neither blocked lo shape
nor with made brims; plateaux and manchoens including slit manc

cs




hons), of fell [ether than texlile caps]

6502

Hal-shapes, plaited or made by assembling strips of any material,
neilther blocked 1o shape, nor with made brims, neor lined, nor irim

med

210.

6504 00 00

Hals and other headgear, plaited or macde by assembling sirips of
any malerial, whelher or not lined or Irimmed

211,

46505

Ofher headgear, knilled or crocheled, or made up from lace, felt|
or olher texlile fabric, In the piece (but not in sirips), whether or not
lined or fimmed: halr-nels of any material, whether or not lined or
timmed

212

6506

Other headgear, whether or not lined or trimmed

213

63507

Head-bands, linings, covers, hat foundations. hat frames, peaks ar|
d chinslraps, for headgear

214.

6702

Arlificial lowers, foliage and fruit and parls thereof; arficles made
of arlificial flowers, foliage or fruit

215.

5703

Wool or olher animal hair or olher textile materials, prepared for us
e in making wigs or the like

2146.

5704

Wigs, false beards, eyebrows and eyelashes, switches and the like,
of human or animal hair or of textile materials: arlicles of human h
<ir not elsewhere specified or included

217.

4801

Setfs, curbstones and flagstones. of nalural stone (except slate)

218.

6802

Worked monumental or building slone (except slate) and arlicles
thereof, other than goods of heading 6801; mosaic cubes and the
like, of natural stone (including slate), whether or not on g backin
a: artificially coloured granules, chippings and power, of natural s
one (including slate) [other than stalues, statuettes, pedestals; hig
h or low reliefs, crosses, figures of animals, bowls, vases, cups, cach
ou boxes, writing sets, ashtrays, paper weights, arfificial fruit and foll
lage, efc.: other ornamental goods essentially of stone][except th
e iterms cavered in SI. No. 176in Scheduie 1]

219.

6803

Worked slate and articles of slate or of agglomerated siate

220.

6804

Milistones, grindstones. arinding wheels and the like, withou! fram
works, for grinding. sharpening, polishing, trueing or cutling, hand
harpening or polishing stones, and parts thereof, of natural stone,
of agglomerated netural or arfificial abrasives, or of ceramics, with
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or wilhou! parts of other malkarials \

221.

4805

Matural or arlificiol abrasive powder or grain, on a base af lextie
material, of paper, of paperboard or of other materials, whether o
- 1ol el 1o shape-or sewn or olherwise made up

222.

6806

Slag wool, rock wool and similar mineral wogols: exfolioted v.ermicu!
te, expanded clays. foamed slag and similar expanded minercl
alerials: mixtures and arlicles of heat-insulating. sound-in'suldﬁttg
sound-absarbing mineral materials, other than those of heading &

a11 or 6812 or chapler 69

223.

807

Arlicles of asphall or of similar material (for example, peiroleum il
umen or coal tar pitch)

224.

46808

Fanels, boards, fies, blocks and similar articles of V&getcfj:s::rz}
of straw or of shavings, chips, particles, sawc gk o QIeY al bir;der
\wood, agglomerated with cement, plaster o ofher miner

s

225.

5809

e
Arlicles of plaster or of compaositions based on plaster: SL.;C:’ as Boag
rcls, sheets, panels, files and similar articles. not ornamenie

226.

6810

Arficles of cement, of concrete or of artificial stone. whether or nof
reinforced

227.

46811

Articles of asbestos-cement, of cellulose fibre-cement or the like

6812

Fabricaled asbestos fibres; mixtures with a basis of asbestos or with
a basis of asbestas and magnesium carbonale: arlicles of such mij
xtures or of asbestos [for example, thread, woven tabric, clothing.
headgear, footwear, gaskels), whether or nol reinforced, other ih
an goods of heading 6811 or 4813

229,

6813

Friction maltenal and arlicies thereof (for example, sheets, rolls, ship
5, segments, dises, washers, pads), not rmounied, for brakes, for clu
tches or the like, with a basis of asbestos, of other mineral substanc

es or of cellulose, whelher or nol combinad with textiles or other m|
atericls

230,

6814

Worked mica and arlicles of mica, including agglomerated or rec

onstituted mica, wheiher or not on a support of paper, paperboar
d or other matericls

231.

46815

Articles of stone or of other mineral substances (including carbon fi
ores, arficles of carbon fibres and articles of peat), not elsewhere S
pecified or included [olher than Fly ash bricks Fly ash aggregates.
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Fiy arsh Blocks)

232,

6901

Blocks, les and other ceramic goods of siliceous lossi meals (for e
cample, kizselguhr, Fpolite or dialomite) ar of similar sillceous agy)
hs

233,

6702

]

Refractory bricks. blocks, tles and similor refractery ceramic cansyy
uctionel goods. other than those of siliceous fossil meals or similar si
liceous earths

234,

6703

Other refractory ceramic goods [for example. relorls. crucibles, m
uifles. nozzles, plugs, supports, cupels, lubes, pipes, shacih‘s and ref
ds). other than Ihose of silicecus fossil meals or of similar slicecus <
orths

235.

6204

Ceramic flooring blocks, support or filler tiles and the like

236.

6905

237.

6904

(Chimney-pots, cowls. chimney liners, architectural ornaments and
Other ceramic constructional goods

Ceramic pipes, conduils, gullering ond pipe fitings

238,

6207

Ceramic flags and paving, hearlh or wall liles; ceramic "’C’“’{C cu
bes and the like, whether or not on a backing; finishing ceramics

239,

6209

‘Ceramic wares for labeoratory, chemical or other technical L._lses; c
Sramic troughs, tubs and similar receplacles of o kind used in agr
cullure; ceramic pots, jars and similar articles of a kind used for the
conveyance or packing of goods

240.

6210

Ceramic sinks, wash basins, wash basin pedesials, baths, bidets, w)
@ter closel pans, flushing cisterns. urinals and similar sanitary fixtures

241.

6914

Other ceramic articles

242,

7002

Glass in balls [other than microspheres of heading 70.18), rods or ty
bes, unworked

243,

7003

Cast glass and rolled glass, in sheels or profiles, whether or not hav
ng an abserbent, reflecting or non-reflecting layer, but not otherwd
se worksd

244,

7004

Drawn glass and blown glass, in sheels, whether or not having an
absorbent, reflecling or non-reflecling layer, but not otherwise WOl
ked

245,

7005

Foat glass and surface ground or polished glass, in sheels, whethel
or nol having an absorbent, reflecting or non-reflecting layer, but

sa




246,

7006 00 00

ol olherwise worked ‘

Glass of heading 7003, 7004 or 7005, bent, edge-worked, engmvel
. drilled, enamelled or olherwise worked, but not framed or filted
wilh olher materials

247.

7007

Safely glass, consisting of toughened (lempered) or laminaled gla
ks

248,

7008

Multiple-walled insulating unils of glass

249,

Glass mirrors, whelher or nol framed, including rear-view mirors

250.

7010

Carboys, bollles, flasks, jars, pols, phials, ampoules and "*Ee" con
ainers, of glass, of a kind used for Ihe conveyance or packing of g
oods; preserving jars of glass; stoppers. lids and ofher closures, of gj
255

251.

7011

Glass envelopes (including bulbs and ubes). Opepn'h?r:‘ij:;i pc“‘i
thereof, without fittings, for electic lamps and i x et
hode ray tube or the like

252.

7013

Glassware of a kind used for table. kitchen. toilet. office, indoor de

coration or similar purposes (other than that of heading 7010 or 70
18)

253.

7014

Sianalling glassware and oplical elements of glass (other than thos
e of heading 7015}, not optically worked

254.

7015

IClock or walch glasses and similar glasses. glasses for non-comect;
ve spectacies, curved, bent, hollowed or the like, not oplically wor
ked; hollow glass spheres and their segments, for the manutacture
of such glasses

255.

7016

Paving blocks, slabs, bricks, squares, tiles and other articles of prass
ed or moulded glass, whether or not wired, of a kind used for buildi
ng or construction purposes; glass cubes and other glass small war]
es, whether or not on a backing, for mosaics or similar decorative
purposes; leaded lights and the like; multi-cellular or foam glass in
blocks, panels, plates, shells or similar forms

256.

7017

Laboralory, hygienic or pharmaceulical glassware, whether or nol
graduated or calibrated

257.

7018

Imitation pearls, imitation precious or semi-precious stones and sim
lar glass smallwares, and articles thereof other than imitation jewell
ery; glass eyes other than prosthetic articles: statueltes and other o

namenis of lamp-worked glass. other than imitation jewellery; glas

s He




s microspheres not exceeding 1 mm in digmeter

258. [701% Glass libres (including glass wool) and arlicles thereof (for exampl
e, yamn,rovings, woven fabrics)

259. 7020 Other articles of glass [other than Globes for lamps cind lanterns, F
sunis for kerosene wick lamps, Glass chimneys for lomps and lantel
Irms)

260, 7200 Pig iron and spiegeleisen in pigs, blocks or other primary forms

261, |7202 Ferro-alloys

262, |7203 Ferrous products oblained by direcl reduclion ‘of iron ore cfnd ::.1he.
r spongy ferous products, in lumps, pellets o similar forms: iron hf-“-'s
ng o minimum purily by weigh! of 99.94%, in lUmMPs. pellets or similar
forms

263. 7204 Ferrous waste and scrap; remelling scrap ingols of iron or steel

264. |7205 Granules and powders, of pig Iron, spiegeleisen, iron or steel

265. 7206 Iron and non-alloy sieel in ingols or other primary forms (excluding |
ron of heading 7203)

266. 7207 Semni-finished products of iron or nen-alioy steel

267. |7208 10 7212 |All flat-rolled products of iron or non-alloy steel

248. [7213 to 7215 |All bars and rods, of iron or non-alloy steel

262, 72146 Angles, shapes and sections of iron or nen-alloy steel

270. 7217 Wire of Iron or non-alloy steal

271. 7218 Stainless steel in ingots or other primary forms: semi-finished produc]
Is of stainless steel

272.  |7219,7220 |All flat-rolled products of stainless steel

273. 7221, 7222  |All bars and rods, of siainless steel

274. |7223 Wire of stainless sieel

275, [7224 Other alloy sleel in ingols or other primary forms; semi-finished prod
wets of other alloy steel

276. 7225, 7226 Al flatrolled products of other alloy steel
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277,

7227, 7228

All bars and rods of olher alloy steel.

278.

7229

Wire of olher clloy steel

279,

7301

Sheel piling of iron or steel, whether or not drilled, punched or rma
de from assembled elemenls; welded angles, shapes and seclions]
., ol ron or steel

7302

Railway or framway track conslruciion material of iron or steel, the
following: rails, check-rails and rack rails, switch blades, crossing fr
ogs. point rods and olher crossing pieces, sieepers (cross-fies), fish-
plates, chairs, chair wedges, sole plates (base plates), rail clips be
dplales, ties and other malerial specialized for jointing or fixing rails

281.

7303

Tubes, pipes and hollow profiles, of cast iron

282.

7304

Tubes, pipes and hollow profiles, seamiess, of iron (other than cast |
ron) or steel

7305

Other tubes and pipes (for example, welded, riveted or similarly ¢l
osed), having circular cross-sections, the external diameter of whic
h exceeds 406.4 mm, of iron or steel

7306

Ofher tubes, pipes and hollow profiles (for example. cpen seam or
welded, riveted or similarly closed), of iron or steel

285.

Tube or pipe filtings (for example, couplings. elbows, sleeves), of i
on or stesl

286,

7308

Struciures (excluding prefabricated builldings of heading 94.06) an
d parls of structures (for example, bridges and bridge-sections, loc
k-gales. towers, laffice masts, roofs, roofing frame-works, doors an
d windows and their fromes and thresholds for doors, and shutters,
balustrades, pillars, and columns), of iron or steel; plates, rods, angl
es. shapes, secfion, fubes and the like, prepared for using structurel
5. Of iron er steel [oiher than transmission towers)

287.

7309

Reservoirs, tanks, vals ond similar cantainers for any material [olher
than compressed or liquefied gas), of iron or stesl, of a capacily &
xceeding 300 |, whether or not lined or heat-insulated, but not fitle
d with mechanical or thermal equipment

288.

7310

Tanks, casks, drums, cans, boxes and similar containers, for any ma
terial (other than compressed or liquefied gas), of iron or steel, of o
capacily not exceeding 300 |, whelher or not lined or heat-insulaf
ed, but not fitted with mechanical or thermal equipment, other th
an Milk cans made of Iron or Stee)

e
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289.

7311

[Containers for compressed or liquelied gas, of ron or steel

290.

7312

Siranded wire., ropes. cables, plaited bands, slings and the fike, of
ron or sleel, not electrically insulated

271,

7313

Borbed wire of iron or steeal; lwisled hoop or single flal wire, barbed
or nol, and loosely Iwisted double wire, of a kind used for fencing,
of iron or sleel

7314

Clolh (including endless bands), grill, nelling and fencing, of iron o
r steel wire: expanded melal of iron or steesl

293,

7315

Chain and parts thereof, of iren or steel falling under 7315 20, 7315
81, 7315 82, 731589, 731590

7316

Anchors, grapnels and parts thereolf, of iron or steel

295.

7317

Nails, tacks, drawing pins, corugated nails, staples (other than thg)
se of heading 8305) and similar arlicles, of iron or steel, whether or
not with heads of other material, but excluding such articles with h
2ads of copper

296.

7318

Screws, bolls, nuls, coach screws, screw hooks, rivets, cotters, cott
er-pins, washers (including spring washers) and similar articles, of i
on or stee|

297.

7319

Knitfing needles, bodkins, crochet hooks, embroidery stiletios and g
imilarr articles, for use in the hand, of iron or steel; safely pins and of
ner pins of iron or steel, not elsewhere specified or included

298,

7320

Springs and leaves for springs, of iron and steel

299.

7321

Stoves, ranges, grates, cookers (including those with subsidiary boi
ers for central heating), barbecues, braziers, gas-rings, plate warm
ers and similar non-electric domestic appliances, and parls thered
f. of iron or steel [other than Kerosene burners, kerosene stoves.wo
od buming stoves of iron or steel, and solar cookers]

7322

Radiators for central heating, not electrically heated, and paris ih
ereof, of ron or steel; air heaters and hot air distributors (including
clistributers which can also disiribute fresh or conditioned air), not g
ectrically heated, incorporating a motor-driven fan or blower, an|
d paris thereof, of iron or steel

301.

7323

Iron or steel wool; pot scourers and scouring or polishing pads, gloy
es and the like, of iron or steel (other than Mik cans made of Iron ¢
r Steel)

" e
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302, 73239410 Ghamella

303. 7324 Sanitary ware and parls thereol, of Iron and steel

304. |7325 Other cast arlicles of iron or steel

305. |7326 Other articles of iron or steel

ans. (7401 Copper malles; cemenl copper [precipitaled copper)

ap7. |[7402 Unrefined copper; copper anodes for elactrolylic refining

308. [7403 Refined copper and copper alloys, unwrought

30%. 7404 Copper wasle and scrap

310. [7405 Masler alioys of copper

311, |7406 Copper powders and flakes o

312,  [7407 ‘Copper bars, rods and profiles K

313. [7408 Copper wire

314, [7409 Copper plates, sheets and sirip, of a thickness exceeaeding 0.15 mm

315. [7410 Copper foils

316 7411 Copper fubes and pipes

317, |[7M12 Copper tube or pipe filtings (for example, couplings, elbows, sieey]
e5)

318. 7413 Stranded wires and cables

319. 7415 Mails, tacks. drawing pins, staples (other than those of heading 83.
05) and similor articles, of copper or of iron or sleel with heads of ¢
opper; scraws, bolls, nuls, screw hooks, rivets, coiters, collerpins,
washers [including spring washers) and similar articles, of copper

320. 7418 All goods (other than table, kitchen or other household articles of
copper; Utensils)

321. |7419 Other arficles of copper (other than Brass Kerosene Pressure Stove)

322. 7501 Nickel mattes, nickel oxide sinters and other intermediate products
of nickel metallurgy

W e

62




323, 7502 Unwroughl nickel

324, 7503 MNickel waste and scrap

325. 7504 Mickel powders and flakes

326. 7505 Mickel bars, rods, profiles and wire

327. |7506 Nickel plates, sheels, strip and fail

328. |7507 Nickel lubes, pipes and tube or pipe fittings (for example, coupling
s, elbows, sleeves)

329. |7508 Oiher arlicles of nickel

aan. 7401 Unwrought Aluminium

331. [|7e02 iAluminium waste and scrap

332, 7603 Aluminium powders and flakes

333. |7404 Aluminium bars, rods and profiles

334, 78605 Aluminium wire

335. |760D4 Alurniniumn plates, sheels and sirip. of a thickness exceeding 0.2 m
i

336. |7607 Aluminium foil (whether or not printed or backed with paper, pap

erboard, plastics or similar backing materials) of a thickness (exclu
L:!mg any backing) not exceeding 0.2 mm

337. |7e08 Aluminium tubes and pipes

328. (74609 Aluminium lube or pipe fittings (for example, couplings. elbows, sleg|
eves)

33%. 7610 Aluminium struciures (exciuding prefobricated buildings of headin
g P406) and parts of structures (for example, bridges and bridge-se
ctions, towers, lattice masts, roofs, roofing framewaorks, balustrades,
pillars and columns); aluminium plates, rods, proliles, 1ubes and th

& like, prepared for use in structures

340. 7611 Aluminium reservolrs, tanks, vats and similar containers, fer any mat
erial (other than compressed or liquefied gas). of a capacity exce
[eding 300 |, whether or not lined or heat-insulated, but not fitted wi
th mechanical or thermal equipment _]




341. 7612 AMuminium casks, drums, cans, boxes, atc., other than Milk cans m
ade of Aluminium

342. 7613 Aluminium conltainers for compressed or liquefied gas

343, 7614 Siranded wires, cables. plaited bands and 1he like, of alurniniurm, n|
ol electrically insulated

344, 74615 Al goods [other thon table., kitchan or aother household orficles, of
Sluminium;: Utensils, Milk canis made of Aluminiurm)

345, |7616 O1her arficles of aluminium l

346. 7801 Unwrought lead -

347. 7802 Lead wasle and scrap

348.  |7804 [eod plates, sheels, sirip and foil: lead poWders and flakes

349. 7806 Siher arficies of lead (including sanitary fixtures and Indion lead se
als)

JE——

350. 7901 Unwrought zinc

351. 7902 Zinc waste and scrap

352. 7903 Zine dust, powders and flakes

353. |7904 7inc bars, rods, profiles and wire

354. 7905 Zinc plates, sheetls, siip andl folil

a55. |[7907 Sther arlicles of zinc including sanitary fixiures

356.  [BOO1 U nwrought tin

357. 8002 Tin waste and scrap

358. |80O03 Tin bars, rads, profiles and wire

359. 8007 Other arlicles of tin

320. |8101 1o 8112 [Other base metals, namely, Tungsten, Maolybdenum, Tantalum, Mc|
gnesium, Coball maties, and other intermediate products of coba
it metallurgy, Bismuth, Cadmium, Titanium. Zirconium, Antimany, M
anganese, Beryllium, chromium, germanium, vanadium, gallium, h
Sfnium, indium, nicbium [columbium). rhenium and thallium, and
lcrticles thereof, including waste and scrap

r
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381, 8113 ICermels and arlicles thereof, including waste and scrap

362. 8202 Hand saws; blades for saws of all kinds (including slitting, slotting or |
looihless sow blades)

353, |8203 Files, rasps, pliers (including culling pliers), pincers, lweezears, rmetal
culling shears, pipe-cutlers, bolt croppers, perforaling punches arn
d similar hand tools

364, |8204 Hand-operaled spanners and wrenches (including torque meter w
renches but not including tap wrenches); interchangecble spann)
ler sockels, with or wilhout handles

365, 8205 Hand fools (including glaziers' diameonds), not alsewhere specifiead
or included; blow lamps; vices, clamps and the like, orhe_er than ac|
cessories for and parls of, machine-tools or water-jet cuthnf.:; mach
ines: anvils; portable forges; hand or pedm!-operaled grinding whe
lels with frameworks

366. [B206 Tools of two or more of Ihe headings 8202 to 8205, put up in sets for
retall sale

367. [B207 nierchangeable lools for hand tools, whether or not PDW?Y -eperg
ted, or for machine-tools (for example, for pressing. slamping, pun
ching. tapping, threading. driling. bering, broaching, milling, turnin
g or screw driving), including dies for drawing or extruding metal,
ind rock drilling or earth baring tools

368. |8z208 Knives and culting blades, for machines or for mechanical applian
|CES

369. |B20% Plates, sticks, tips and the like for tools, unmounted, of cermets

370. [B2100000 Hand-operated mechanical appliances, weighing 10 kg or less, us
ed in the preparalion, conditioning or serving of food or drink

371, 8211 Knives with cutting blades, serrated of not (including pruning knive
5), other than knives of heading 8208, and blades therefor

372, [B212 IRazors and razor blades (including razor blade blanks in strips)

373. |B2130000 scissors. tailers' shears and similar shears, and blades iherefor

374. |B214 Other arlicles of cutlery [for example, hair clippers, butchers’ or kitc
hen cieavﬁ:rs. Chﬂppﬁﬂ-s and mincing knives): manicure or pedicur
=] se.]is and insiruments including nail files [other than pencil sharpe
ners

\gfi
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375.

8215

poons, forks, ladles, skimmers,cake-servers, fish-knives, bulter-kniv
s, sugar fongs ond similar kitchen or lableware

376.

8301

|Padiocks and locks [key. combinalion or electrically operaled), of!
base melal; clasps and frames with clasps, incorporaling locks, of
base metal; keys for any of the foregoing articles, of bose metal

377.

8302

Base melal mountings, fittings and similar articles suitable for furnitu
e, doors, staircases, windows, blinds, coachwork, saddiery, frunks,
chests. caskels or the like; base metal hat-racks, hal-pegs. bracket
s and similar fixlures; castors with mountings of base metal: autorn
alic door closers of base metal

378.

8303

Armoured or reinforced safes, sirong-boxes and doors and safe de
bosit lockers for strong-rooms, cash or deed boxes and the like, of
base metal

379.

5304

Fiing cabinets, card-index cabinets, paper frays, PAPE( !'esfs. pen i
rays, office-stamp stands and similor office of '_565!‘ equipment, of
base melal, other than office furniture of heading 9403

8305

Fittings for lcose-leal binders or files, letter clips, letler comers. Pap
er clips, indexing tags and similar office arficles, of base metal; stc
sles in strips (for example, for offices, uphalstery, packaging). of ba
se metal

3B1.

8307

Flexible lubing of base metal, with or without fittings

382,

IClasps, frames with clasps, buckles, buckle-clasps. hooks, eyes, ey
elets and the like, of base metal, of a kind used for clothing or clof
hing accessories. foohwear, jewellery, wrist watches, books, awnin
gs, leather goods, travel goods or saddlery of for other made up ar
ficles; fubular or bifurcated rivets, of base metal; beads and spang)
les, of base metal

383.

8307

Stoppers, caps and lids (including crown corks, screw caps and po
uring sioppers), capsules for botties, threaded bungs. bung covers,
seals and other packing accessories, of base metal

8310

Sign-plates, name-plates, address-plates and similar plates, numibe
rs, letters and other symbols, of base metal, excluding those of heg
ding 2405

385.

2311

\Wire, rods, iubes, plates, electrodes and similar products, of base
metal or of metal carbides, coated or cored with flux material, of
a kind used for soldering, brazing, welding or depuosition of metal o
r of metal carbides; wire and rods, of agglormerated base metal p

6%




swder, used for melal spraying

Sarls sullable for use solely of principally wilh fixed Speed Diesel gy
i 4
Sl ines of power not exceeding 15HP |
r principally with power driven pumgg
7. pEorbs Pty siatito F mlewdﬁ P waler, namely. centifugal pumps (
rimarily designed for handliing ;
# jube-well furbine PUMPS, submersiy
horizontal and verlical), deep Hcal pumPs
e pumps, axial flow and mixed flow ver P
= for isotopes se i
388. |84 Nuciear reactors; machinery and apparatus P Paratio
n
i r than central i
389, |8402 Steam or other vapour generating bollers ciﬁ:;?r?g s presswehj;:
ng hot waler boilers capable also of pro
m); super-healed water boilers
ing 8402
390. [8403 Central healing boilers ofher than those of heading
E 8403 (for exql
391.  [8404 Auxiliary plant for use with bollers of heading 8402 ?:rrs recﬂi':rreex?
mple, economisers, super-heaters, soot remﬂ“'efﬁ- g rs):
condensers for steam or ofher vapour power uniis
392. |[8405 Sroducer gos or waler gas generators, wilh or without their purifiers
- acelylene gas generators and similar waler process gas generatl
ors, with or without their purifiers
393. [B40s Steam turbines and other vapour turbines
394, [B4D7 Spark-ignition reciprocating or rofary internal combustion piston en
gine [other than aircraft engines]
395. [8408 Compression-ignilion internal combustion piston engines (diesel or
semi-diesel engines)
3¥6. [B40Y Parts sultable for use salely wr wincipally with the engines of headi
ng 8407 or 8408
397. [B410 Hydraulic turbines, water wheels, and regulators therefor
398. 8411 Turbo-fets, turbo-propellers and other gas turbines [other than aircy
aft enginss]
399. [B412 Other engines and motors (Reaction engines other than turbo jels.
Hydraulic power engines and motors, Pneumatic power engines
and motors, other parls) [other than wind turbine or engine]
400. |[8413 (a) Concrete pumps [8413 40 00]: (b) other rotary posilive displace]
ment pumps [8413 &0]; [c) Power driven pumps primarily desi

»&[J

s
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handling water, namely, cenlrifugal pumps (hotizone
land verlical). deep tube-well lurbine pumps, submersible PUmps,
oxial flow and mixed flow vertical ]E.ﬁ..'lmpS]I Pumps for dispensing
o or lubricants of the lype used in filing stations or garages [84)3
1]. Fuel, lubricating or cocling medium pumps for infernal comiyygy,

on piston englnes (8413 a0]

laned for

401.

8414

AIr or vacuum pumps, air or other gas COMPressors and fans
- venillaling or recycling hoods incorporating @ fan, Whether ¢
F nol fitted with filters;Gas-tight bioiogir:dl.scufe!y cabinets, whet
her or not filled with fillersfother than bicycle pumps, other h
and pumps and parls of air of vacuum pumps and comprass

ors of bicycle pumps}

402,

84142010

Bicycles pumps

403.

841490 12

Parls of air or vacuum pumps and compressors of bicycle pumps

404,

8415

ng a motor-driven fan and elel
nd humidity, including those|
be separately regulated

Air-conditioning machines, comprisi
ments for changing the temperalure a
machines in which the humidity cannot

405.

8416

Furnace burners for liquid fuel, for PUWE‘mE’jd solid fuel or for gﬂ-s; N
echanical stokers, including their mechanical grates, mechanical

ash dischargers and similar appliances

406,

8417

Industrial or laboratory furnaces and ovens, including incinerators,
non-aleclic

407.

2418

Refrigeratars, freezers and ather refrigerating or freezing equipmen
t, electric or other; heal pumps other than air conditioning machin
es of heading 8415

408.

83419 [other t
han 8419 12]

Machinery, plant or laboratory equipment, whether or not electric
ally heated (excluding furmaces, ovens and other equipment of hel
ading 8514). for the treatment of materials by a process involving
a change of temperaiure such as heating, cooking. roasting, distilli
ng. rectifying, sterilising, pasteurising, steaming, drying, evaporafin
g. vaporising, condensing or cooling, other than machinery or plo
nt of a kind used for domeslic purposes: instantaneous or storage
water heaters, non-eleclric [other than Solar water healer and syst
em]

409.

8420

[Calendering or other rolling machines, other than for metals or glg|
ss, and cylinders therefor [other than Hand operated rubber roller]

410.

8421

Cenlrifuges, including centrifugal dryers; filtering or purifying machi

of g D



nery and apparalus, far liquids or gases

411,

8422

Dish washing machines, household [8422 11 00] and other 842273
00]: Machinery for cleaning or drying botfles or other containeys,
machinery for filing, closing. secling or labelling t'l‘_‘:'”'es- cans, by
los, bags or olher containers; machinery for capsu mgI botlles, jars,
| ubes and similar containers: other packing ol wrapping machine
lincluding heal-shrink wrapping machinery): machinery for aeraf

ng beverages

412,

8423

WeTghIng machinery [EXC“.Td[nQ balances of a sen‘siﬁviiy' of § cent)
grams or better), including weight operaled -.f::ounhng or chec:king
machines: weighing machine welghis of all kindls

413.

5424

Mechanical appliances (whether of not hand—ﬁ-permgd) f_Of proje
cting, dispersing or spraying liquids or powders; fire e""”g':'"mem- W
helher or not charged; spray guns and similar appliances: sleom o

r sand blasting machines and similar jet projecting machines [othe

f \ : ing laterals; mechanic
i . drip irigation systems including
r than sprinklers; drip img b & At or nozzies for spring

al sprayer: nozzles for drip irigation equipme
ers]

414.

3425

Pulley Iacks and hoists ofher than skip hoists; winches and capsig

ns; jacks

415.

8426

Ship's derricks: cranes including cable cranes: mobile lifting frames|
| siraddle carriers and works trucks fitted with a crane

416.

8427

Fork-lift rucks: ofher works frucks fitted with lifting or handling equip)
ment

417.

18428

Other liffing, handling, loading or unloading machinery (for examp)
le, lifts, escalaters, conveyors, leleferics)

418.

8429

Self-propelled bulldozers, angledozers, graders, levellers, scrapers,
echanical shovels, excavators, shovel loaders, tamping rmachineg
s and road rollers

419.

8430

Other maving, grading, levelling, scraping, excavating, tamping, ¢
ompacting, extracting or baring machinery, for earth, minerals or
ores; piledrivers and pile-extractors; snow-ploughs and snow-blowe
rs

420.

8431

Parts suitable for use solely or principally with the machinery of hea
dings 8425 to 8430

421.

8433

Machines for cleaning, sorfing or grading eggs, fruit or other @
gricullural produce, other than machinery of heading 8437; paris 1

% A -



hereof (8433 2000]

422,

8434

Milking machines and dairy machinery ]

423,

13435

— —
Fresses. crushers and similar machinery used in the manufaciyrg =
wine, cider, fruit juices or similar beverages

424,

8437

Machines lor cleaning. sorting or groding. seed, grain or dm-ﬁﬁ
iinous vegetables; machinery used in miling industry or for the e
'king of cereals ordried leguminous vegetables other than (g

m lype machinery and parts thereof

425,

8438

* L)
Machinery, not specified or included elsewhere in this Chapfar

. for the indusirial preporation or manufaclure of food or drink

. otherthan machinery for the exiraction of ﬁ:;reparuﬁon of anim
oi

al or fixed vegelable or microbial fals or

426,

8439

Machinery for making pulp of fibrous cellulesic material or for mak

ng or finishing paper or paperboard

427.

8440

Book-binding machinery, including book-sewing machines

428.

Ba41

Other machinery for making up paper pulp. peperor paperboard,

including cutting machines of all kinds

429,

8442

Machinery, apparatus and equipment (other I_hcm e mm:‘h"jes i
f headings 8456 lo 8465 for preparing or making plates, printing o
lompenents; plates, cylinders and lithographic stones. prepared for
prinfing purposes (for example, planed, grained or polished)

2443

Printing machinery used for printing by means of plates, G_::y!inders a
nd other printing components of heading 8442; other pnnrers._ cop|
ving machines and facsimile machines, whether or not combined;

parts and accessories thereof

B444

Machines for extruding, drawing. texturing or cutting man-made
exfile materials

3445

Machines for preparing textile fibras; spinning. doubling or twisting
machines and other machinery for producing fextile yams; textile
eeling or winding (including weft-winding) machines and maching
s for preparing textile yarns for use on the machines of heading 84
46 or 8447

433.

8444

Weaving machines (looms)

434,

8447

Knitting machines, stitch-bonding machines and machines for mak

ing gimped yarn, lulle. lace, embroidery, timmings, braid or net o

ﬁ.f
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nd mochines for lufling

435,

2448

Auxiiory machinery for use with machines of hecdingw
145 or 8447 (for example, dobbies, Jacquards. automalic stop
ions. shullle changing mechanisms); parts and accessories wﬂnt:
a for use solely or principally with the machines of I_his heuding Or o
i heading 8444, 8445,8446 or 8447 (for example. spindies ang Sping
les flyers, card clothing, combs, exfruding nipples. shultles, healds

land heald frames. hosiery needles)

436,

5449

Machinery for ihe manufaclure or finishing of fell of nonwovengis
the piece or in shapes, including machinery for making felt hats, 1

locks for making hals

437.

8450

Household or laundry-type washing machines, including machineas
which both wash and dry

438.

8451

Machinery (other han machines of heading 84.501 for washing, cigl
aning, wringing, drying, ironing, pressing (including fusing presses),
bleaching. dyeing, dressing, finishing, coating or impregnaling tey
le yarns, fabrics or made up lextile articles and rncrchfn_es for app
ving the paste to the base fabric or other suppcf?-USE-'d in fhe_ rmar
ufaciure of floor covering such as linoleurn; machines for reeling, |

nreeling. folding, cutting or pinking textile fabrics

43%9.

8453

Machinery for preparing. fanning or working hides, skins or leather
or for making or repairing footwear or other articles of hides, skins g

rleather, other than sewinig machines

3454

Converters, ladles, ingot moulds and casting machines, of a kind
sed in metallurgy or in metal foundries

B455

Metal-rolling mills and rolls therefor

8454

Machine-tools for working any material by removal of material, E;q
laser or ofher ligh! or pholon bearn, ullrasonic, electro-discharge,
electro-chemical, electron beam, ionic-beam or plasma arc proc

E5525

443.

8457

Machining centres, unit construction machines (single station) and
multi-station transfer machines, for working metal

444,

18458

Lathes (including turning centres) for remaving metal

4435,

8459

Machine-tools {including way-lype unit head machines] for driling
. boring, milling, threading or tapping by removing metal, other th
can lathes (including tuming centres) of heading 8458

o - »




446,  [BASD Machine-lools lor deburring. sharpening. grinding. honing, ;meng
, polishing or otherwise finishing melal, or cermets by means o .
ding stanes. obrasives or polishing praducls, ather than geg; s
g, gear grinding or gear finishing machinas of heading 844

447, [B4é) Machine-tools fer planing, shaping, slotfing. bmacr}Tpg. gear i
9, gear grinding or gear finishing. sowingd. cutling-off ond other 1,
lchine-tools working by removing meatal or cermets, nol elsewhere |

pecified or included

- T —)

418, [Bas2 Machine-10ls (including presses) for working med By forging, 7

ammering or die forging (excluding rolling mi”ﬂ; Mccf '“E‘mﬂ? (i

cluding presses, slilling lines and cu?—fo:feﬂgfl’;l |r?'5-'i=n or ":0’”‘:9

melal by bending, folding. slroightening, ' alle % shearing|

punching, nolching or nibbling texcludmg drﬂg}; chhes}: P
esses for working metal or metal carbides, not specified above

- e
449. 18463 Olher machine-lools for working metal, o cermets. without removi

ng materiol

——— ]
one, Ceramics, concrete, asbestos-cg

450.  [a4e4 ine- ing st
Machine-tools for working for cold working glass

men! or like mineral materials or

achines for nailing, stapling, glueing or
k. bone, hard rubber.

451. 8445 Machine-tools (including m
otherwise assermnbling) for working wood. cor
hard plastics or similar hard materials

452,  |B464 Parts and accessories sullable for use solely of principally with the
machines of headings 8456 to 8465 including work or fool holders,
self-opening dieheads, dividing heads and other special attach
ments for the machines: tool holders for any type of tool, for workin
<3 in the hand

453.  |B4&7 Tools for working in the hand, pneumatic, hydraulic or with self-con
tained elechic or non-electhic motor

454,  [B448 Machinery and apparatus for soldering, brazing or welding. wheth
er or not capable of cutting, other than those of heading 8515; ge
s-operated surface lempering machines and applionces

455. B470 Calculating machines and pocket-size data recording, reproducin
g and displaying machines with calculating functions; accounting
machines, postage-franking machines, ticket-issuing machines an)|
d similar machines, incorporating a calculating device; cash regist
ers

456. 847 Automatic data processing machines and units thereof: magnetic
ar oplical readers, machines for transcribing data onfo data medi

\s f‘éff’— b
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5 in coded form ond machines for processing such data, ng, a4

where specified or included

457,

8472

Diher olfice mochines (for example, hectograph or stencil dugp
ling machines, addressing machines, automalic banknole disg,,
ers.i. coin sorting machines, caln counting or wrapping machings,
encil sharpening machines, perforaling or stapling machines) (o
=r than Braille lypewriters, eleclric or non-eleclric]

458,

8473

e T —)
Than covers. camying cases and the |

Parls an ccessories (other
- joh [ pally wilh machines of heaclings

e} suitable for use solely or princi
8470 to B472

459,

8474

ning. separaling. washing. Cmshw

nding, mixing or kneading earth, stone, ores of ?L:‘;’c’:;::m;mbsr
ances, in solid (including powder of paste) form: Yy for ag

glomeraling, shaping or moulding solid mineral fuels, ceramic pgj

e, unhardened cements, plasiering materials or ?fhﬁ;fc funr;f;erﬂ:npr
ucts in powder or paste form; machines for forming Y mould

s of sand

Mochinery for sorling. scree

460,

3475

cironic lamps, tubes or valy

i i tric or ele
Machines for assermbling elec hines for manufacturing o

es or flashbulbs, in glass envelopes; Mac
hot working glass or glassware

461].

2476

ines (for example, postage stamg

Automalic goods-vending mach
% . achines). including money chang

5. cigaretie, food or beverage m
ing machines

462,

B477

Machinery for working rubber or plastics or for the manufaciure of
products from these materials, not specified or included elsewhere

in this Chapter

4463,

8478

Machinery for preparing or making up tobacco, not specified or in
cluded elsewhere in this chapler

464,

8479

Machines and mechanical appliances having individual functions,
not specified or included elsewhere in this Chapter [other than Col

mposting Machines]

445,

Moulding boxes for metal foundry; mould bases: moulding pattern
5: moulds for metal [other than ingot moulds), melal carbides, glas
s, mineral materials, rubber or plastics

466.

8481

Taps. cocks, valves and similar appliances for pipes, boiler shells, fa
nks, vats or the like, including pressure-reducing valves and thermo
statically controlled valves

\CT,
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447,

laas2

holl bearing, Roller Bearings

448,

5483

Transmission shafls [including cam shafts and crank shafls) gng P
nks: bearing housings and plain shafl bearings: gears and geg.,
ball of roller screws; gear boxes and olher speed changers, ingy,
g torque converlers; liywheels and pulleys. including pulley b

L. clulches and shafl couplings {including universal joinis)

4569,

8484

Gaskels and similar joints of melal sheeling combined wilh ofhar
materiol or of two or more layers of metal; 5&:’5 or assoriments of g
askels and similar joints. dissimilar in composition. put Up in pouchel
s, envelopes or similar packings; mechanicdl s@al

470.

8485

Machines for Additive Manufacturing

471,

8486

d used solely or principally for thel
les or wafers, semiconductor
fial panel displays: mach
o this Chapter; parts gf

Machines and apparatus of a Kin
manufacture of semiconductor bou
devices, electronic integrated circuils or
nes and apparatus specified in Note 11(C) 1
nd accessaories

472.

8487

al connectors, insulators, ¢

IMachiner ts, nol containing electric : .
ry parts, no g not specified or included

loils, contacts or other electrical features
elsewhere in this chapter

473,

184 or 85

E-waste

Explanation.-For the purpose of this eniry. E-waste means electrig|
al and electronic equipment listed in Schedule | of the E-Waste (m
lanagement) Rules, 20146 (published in the Gazette of India vide G,
S.R. 338 (E) dated the 23rd March, 2016), whole or in part if discard
ed as waste by the consumer or bulk consumer

4/4.

H501

Electric motors and generators (excluding generaling sets)

475.

8502

Eleclric generaling sets and rotary converters

476.

8503

Parls suilable for use solely or principally with the machines of heg
ding 8501 or B502

477.

8504

Electrical transformers, static converters [for example, rectifiers) an
i induciors other than charger or charging station for Electically ¢
perated vehicles

478.  |B505

Eleciro-magnets: permanent magnets and articles intended to be
come permanent magnets after magnefisation: electro-magnetic

>
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or permanent magnet chucks, clamps and similor holding devie
. electro-magnelic couplings. clutches and brakes; elactrc.mﬂgn

el lilling heads

479,

Primary cells and primary bolleries ESS

480.

B507

Eleciic aoccumulators, Including separators therefor, Whalhm
| rectangular (including square)

481,

8508

Vacuum cleaners

482,

18509

Eleciro-mechanical domeslic appliances, with self-confained elec]

tric motor, other than vacuwum cleaners of heading 8508

8510

Shavers, hair clippers and hair-removing appliances. with self-cont
ained eleciric molor

484,

8511

Electrical ignition or starfing equipment of a kind used for spark-ign

ition or compression-ignition internal combustion fmgines (for exq)
mple. Ignition magnelos, magneto-dynamos, ignition coils, sparkin
g plugs and glow plugs, starter motors); Qenemfc_rs (for example, d
ynamos, alternators) and cut-outs of a kind used in conjunclion wit
h such engines

485,

8512

Electrical lighling or signaliing equipment (excluding articles of he
ading 8539), windscreen wipers, defrosters and demisters, of a kind
used for cycles or motor vehicles

486.

2513

Porlable eleclic lamps designed to funclion by their own source o
t energy (for example, dry batteries, accumulators, mognetos), of
her than lighting equipment of heading 8512

487.

8514

Industrial or laboratery electric furnaces and ovens (including thes|
e functioning by Induction or dielectric loss): other industrial or lab
oratory equipment for the heat reatment of materials by induclio
n or dielectric loss

488,

8515

Electric (including elecirically heated gas), laser or other light or p)
hote beam, ullrasenic, electron beam, magnetic pulse or plasma
arc soldering, brazing or welding machines and apparatus, wheth
er or not capable of cutling; eleckic machines and apparatus for
hot spraying of metals or cermets

489.

8516

Electric instantaneous or storage water heaters and immersion hel
aters; electric space healing apparatus and soil heating apparalu
s; electro thermic hairdressing apparatus (for example, hair dryers.
hair curlers, curling tong heaters) and hand dryers; electric smooth]
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ng irens; ofher aslaciro-thermic appliances ol a kind used for ﬁame'
tic purposes [other than solor cookers): electric healing resisig, |

ther than those of heading 8545

—— ]

490,

8517

All goods

491,

8518

Microphones and stonds therefore; loudspeakers, whelher or not
ounied in their enclosures: headphones anc earphoneas, when-,F
L or not combined with a microphone, and sels consisting of a mic
rophone and one or more loudspeakers; audio-frequency eleclric
lamplifiers; eleclric sound amplifier set

4932,

8519

Sound recording or reproducing apparatus

whether or not incorp)

493,

8521

Video recording or reproducing apparalus.
Erc:!ing a video funar

474,

8522

i h 1
Parls and accessories suilable for use solely of principally with the

apparalus of headings 8519 or 8521

495.

8523

"smart cards”
Discs, lopes, solidslale non-volatile storage devices. Sma

and other media for the recording of sound of of Zthergzzﬂgzﬁz
a, whether or nof recorded, including mafrces and ma

production of discs, but excluding products of Chapter 37

496.

8524

Flat Panel Display Modules, Whether oOf Not Incorparatin

g Touch-Sensitive Screens

497,

5525

Closed-circull television [CCTTV], fransmission appar GlUS_fGI' rcd:o?
broadcasting of television, whefher or not incorporating recepf
on apparatus or sound recording ©r reproducing apparatus; |
elevision cameras, digital cameras and video camera record
ers [ofher than two-way radio (Walkie talkie) used by defense,
police and paramilitary forces, efc.]

498,

8526

Radar opparatus, radio navigational cid apparatus and radio rem
ote confrol apparafus

499,

Reception apparatus for radio-broadcasting, whether or not com
bined, in the same housing, with sound recording or reproducing o
pparatus or a clock

8528

Television set (including LCD or LED television), Computer Monifors,
Set top Box for Television: monitors and projectors, not incorporati
ng television reception apparatus. reception apparatus for televisi
on, whether or net incorpeorating radio-broadcast receivers or sou
nd or video recarding or reproducing apparatus

o
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barls suitable for use solely or principally with the opparaty; f hegy

S01. A529
dings 8525 1o 8528

502. 8530 Fleciricol signaliing, safety or iraffic control equipl_'nenﬁaﬁa'ﬂ---_.__
tramways, roods, inland waterways, parking faciliies, port Fn"*““n?.
ons or aifields (other than those of heading 8408)

503. [853) Eleciic sound or visual signalling apparatus (for example, Eé‘ﬁ:‘-;-ﬂ-_
ns, indicator panels, burglar or fire alorms), other than those of ke,
ding 8512 or 8530

S04. 18532 Eleciical capaciiors, fixed, variable or adjustable lpre-sel)

505. 8533 Eectrical resistors (including rheostats and polentiometers), ather | n

ihan healing resistors

506. B534 0000 |Prnted Circuils

| S07.  |B53S Elecirical apparaius for swilching or protecting electrical circuits, o

' for making conneclions to or in glectrical circuits [for example, s

‘ tches, fuses, lightning arresters, voltage limilers. SUrGe suppressors,

plugs and other conneclors, junclion boxes), for a valtage excead|
f ing 1,000 volis '

S08. (8536 Electrical apparalus for swilehing or profecting electrical circuits, ¢
r for making conneclions to orin electrical circults [for example. sw

itches, relays, fuses, surge suppressors, Plugs. sockets, lampholders,
and other connectors, junclion boxes), for a vollage not exceedin
lg 1,000 volts: cannectors for oplical fibres, opfical fibre bundies or

cables

509. [B537 Boards, panals, consoles, desks, cabinels and other bases, equipp
ed with two or more apparatus of heading 8535 or 8536, for eleclr

c control or the distribution of electricity, including those incorporg]
ling instruments or apparatus of chapter 90, and numerical coniral
apparatus, other than switching apparatus of heading 8517

510. 3538 Parls suitable for use solely or principally with the apparalus of hed|
ding 8535, 8534 or 8537

511. |853% Electrical Filament or discharge lamps including sealed beam lam
p unils and ullra-violet erinfra-red lamps; arc lamps

512, 8540 Thermionic, cold cathede or phote-cathode valves and fubes (for

example, vacuum or vapour or gas filled valves and tubes, mercul
v arc rectifying valves and tubes, cathode-ray tubes, television o

mera tubes)

1'*1 ")&12— s




semiconduclor Devices (for example, Diodes, Transistors, Se"'ﬁc-an

L { Based Tronsducers); Photosensilive Semiconductor ggy
duci-.g;“ Emitling Diodes (LED). whelher or not assembied wip olH
es; Light- 5 L s
or Light-Emilting Diodes (LED); mounted plezo-electric crystais
514. |[8542 Elecironic integrated circuils
- ina Individual functions,

515. [8543 Eleciical machines and apparatus, h'f"“nr'lgc i e
| specified or included elsewhere in this chap

P [ TG s ete o o oo ana
co-oxlal cable) and other insulated e ’ X

; : . i ibre cables, made up of ing
or not fitled with connectors; optical fi i 5
vidually sheathed fibres, whether of not assembled with electric ¢
onductors or fitted with conneclors
— o carbons, battery car

517. [8545 Carbon eleclrodes, corben brushes, LAME ?t;];?! oty i erThoutbr?
ns and ofher arlicles of graphite or other Ga ’ :
=tal, of a kind used for eleclrical purposes

518. |B546 Electrical insulators of any malerial

519. [B8547 insulafing fillings for electrical machines. cpplrﬂr:ﬂfg nffcif;”:z;“em
. being fittings wholly of insulating material apar s3] neor e
omponents of metal (for example. threaded sockels ’hc: p:: e
d during moulding solely for the purposes of c;sse,'mblv. E b . han §
nsulators of heading 8546; slecirical conduit tub:ng and joints they
efor, of base metal lined with insulating material

520. [85480000 [Elecirical parls of machinery or apparalus, nof specified or include)
d elsewhers in Chapter BS

521. 8549 Flecirical and electronic waste and scrap

522, |Bs0 Rail locomaotives powered from an external source of electricity or
by electric accumulalors.

523. 84602 Other rall locomaotives: locomaotive tenders; such as Diesel eleciric |
comolives, Steam locemolives and tenders thereof

524, 8403 Self-propelled railway or tramway coaches, vans and lrucks, olher
than those of heading8é04,

S525. 84604 Railway or framway maintenance or service vehicles, whether or n
ot self-propelied (for example, workshops, cranes. ballast tampers.
frack liners, testing coaches and track Inspection vehicles)

|_526. 8505 Railway or framway passenger coaches, not self-propelled; lugga

Uy
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lge vans, post office coaches and other ;peeIF:I PUrPOSE rQilwy, -
romwoy coaches, not self-propelled (excluding those of h"-"ading

B404)

527.  |86D6 Saiway or ramway goods vans and wagons, not Sﬂ'f‘mﬁpeE

S528B. |86D7 IParts of railway or tramway locomaolives or rollllrﬁ-es:ncr: SUch as gg)
gies. bissel-bogies. axles and wheels, and paris eaol.

" H T

529, [8408 Raitway or iramway track fixtures and fitlings: m:BChGI'IICG? (includin
g eleciro-mechanical) signalling, safety of traffic control equipme!
nt for railways, framways, roads, inland watemﬂ;ﬁ- porking faciitie
5. port installations or airfields; parls of the foregaing.

S30.  |B&OY Cenlainers (including conltainers for the transport of fluids) special
v designed and equipped for carriage by one Of More modes of 1
ansport [including refrigerated containers]

531. 8701 Road raciors for semi-railers of engine capacity more thon 1g0g
cc

532, 18702 IMotor vehicles for the transport of ten or more permn:l ’-':::""’d‘mg_’
he driver [including buses for use in public fransport. which exclusiy
aly run on Bio-fusls]

533. [87020or 8703 |[Molor vehicles cleared as ombulances duly fitted with all the filme
nts. furniture and accessories necassary for an ambulance from th
e factory manufacturing such motor vehicles

334. B70321 or  [Pefrol, Liguefied pefroleumn gases (LPG) or c:omp_rESSBd natural gas|

8703 [CNG) driven molor vehicles of engine capocily not exceeding
oo 1200cc and of length not exceeding 4000 mm
txplanation.- For the purpases of this eniry, the specification of the
moter  vehicle shall be determined as per ihe
MolarVehiclesAct 1988(5?2 of1988)and the rules made thereunder.
535. 8703 31 Dlesel driven motor vehicles of engine capacity not exceeding

1500 cc and of lengih not exceeding 4000 mm

Explanation.- For the purposes of this eniry, the specification of the

motor vehicle shall be determined as per the Motor Vehicles Act,
1788(57 of198B)and the rules made thereunder.

\sn\".‘.
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8703

[Fotlowing motor vehicles of length not exceading 4000 mm,

e - (@) Petrol. Liquefied pelroleun gases {LFG) or COMPressey
ural gas (CNG) driven vehicles of engine capacily not SICoay),
1200cc: and (b) Diesel driven vehiclas of engine capacity ne, i,
=eding 1500 cc for persons with orthopedic physical disobility, by
loct to the condition that an officer not below the rank of Deputy «
acrelory to Ihe Government of India in the Depariment of Heqyy |
ndustries cerlifies tho! the said goods shall be used by the Persons
wilh orthopedic physical disability in accordance wilh Ihe guideti-
25 issued by |he said Depariment

S37.

8703

Three wheeled vehicles

&0

8703 40, 8703 | Following Vehicles, with bolh spark-ignition infernal combustion |

reciprocaling piston engine and electric motor as motors for
propulsion;

a. Motor vehicles cleared as ambulances duly fitted with ail
the fitments, furniture and accessories necessary foran
ambulance from the factory manufacturing such motor
vehicles

b. Three wheeled vehicles .

c. Motor vehicles of engine capacity not exceeding 1200cc
and of length not exceeding 4000 mm

Explanafion.- For the purposes of this enliry, the specificalion of the)
motor vehicle shall be determined as per the Motor Vehicles Act,
1988 (59 of 1988) and the rules made there under

539. |B8703 50, 8703

70

Following Vehicles. with bolh compression-ignition inferncl
combustion pision engine [diesel-or semi diesel] and electric
motor as motors for propulsion;

[a)Motor vehicles cleared as ambulances duly fitted with all
the fitments, fumiture and accessories necessary for an
ambulance from the factory manufacturing such motor
vehicles

b. Three wheeled vehicles
c. Malor vehicles of engine capacity not exceeding 1500 cc
and of lenglh not exceeding 4000 mm

Explanation.- For the purposes of this entry, the specification of the
motor vehicle shall be determined as per the Motor Vehicles Act,
1988 (59 of 1988) and the rules made there under

\Jap s
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Motor vehicles for the transport of goods, including Refrtgerme o

540, [B704
otor vehicles

i |B705 Special purpose molor vehicles, other than those princw
ned for the lranspor! of persons or goods (for example. braqkdgw
I lomies, crane lomies, fire fighling vehicles. concrete-mixer lorigs, |
sod sweeper lomries, spraying lorries. mobile workshops. mebile rgq
olegical unil)

542, |8704 IChassis filted with engines, for the motor vehicles of headings 8701
to 8705

543. 8707 Bodies (including cabs), for the motor vehicles of headings 8701 td
8705

544, [8708 Parts and accessories of Ihe molor vehicles of headings 8701 to g7,
bs [other than specified parts of fractors]

545. 8709 Works frucks, self-propelied, nof fitted with lifting or handiing equip
ment, of the type used in factories, warehouses, dOCK areds or airp
orts for short distance transport of goods: frcctqrs of |h§‘-' lype used
lon railway station platforms; paris of the foregoing vehicles

546. 8711 Motorcycles (including mopeds) and cycles fitted with an auxiiiary

motor not exceeding 350 cc, with or withoul side-cars; side-cars

S47.  [B714 Parts and accessories of vehicles of heading 8711

548. 8715 Baby carriages and parts thereof ]

549, [8714 Trailers and semi-frailers; other vehicles, not mechanically propelle
d: paris thereof [other than Self-leading or self-uniocading frailers g
r agriculiural purposes, and Hand propelled vehicles (e.g. hand cg
rts, rickshaws and the like): animal drawn vehicles]

S50,  BEOD) Balloons and dirigibles, gliders and other non-powared aircraft

551. B804 Parachutes (including dirigible parachutes and paragliders) and
olochules; parls thereof and accessories thereto and parts thereol]

552. |8805 Aircrafl launching gear, deck arrestor or similar gear; ground flying

trainers and parts thereof

953, |8807 Paris of goods of heading 8801

554. 18903 Rowing boals and canoes

855. [8Y0B0000  |Vessels and other floating siructures for brea king up
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S556.

9001

Oplical fibres and optical fibre bundies; oplical fibre cables olher |
han those of heading 8544; sheels and plales of polarising Maleriq
: prisms, mirors and other opfical elemenls, of any materiai, Unm
unted, other than such elements of glass not oplically workec

357,

2002

Lenses, prisms, mirrors and olher oplical elements, of any_ru?cﬁe;-_}ar
mounted, being parls of or fittings for inslrumenis or apparatus, o
er than such elements of glass not opfically worked [other than ing
aocular lens)

558,

7004

Speclacles [other than correclive]; Goggles [other than comrective|
I

55%9.

?005

Binoculars, monoculars, other optical felescopes, and mauntings

therefor; other astronomical instruments and mountings therefor, b
ut not including instruments for radio-astronomy

560.

P006

Photographic (other than cinematographic) cameras; photograg
hic flashlight apparatus and flashbulbs other than discharge lamps
of heading 8539

S61.

7007

Cinematographic cameras and projecters, whether or not incorpo
rating sound recording or reproducing apparatus

S62.

008

Image projectors, other than cinematographic: photographic (oth
er than cinematographic) enlargers and reducers

S63.

#010

Apparalus and equipment fer pholographic (including cinemalo
graphic) laborataries, not specified or included elsewhere in this C

hapter; negatoscopes: projection screens

564,

Compound optical microscopes, including those for photomicrogr
aphy. cinephotomicrography or microprojection

565.

7012

Microscopes other than optical microscopes; diffraclion apparaty
s

566.

013

Lasers, other than Laser Diodes: other Optical Appliances and |
nstruments, not specified or included elsewhere in this Chapter

567.

7014

Direction finding compasses; other navigational instruments and o
ppliances

568.

7015

Surveying (including photogrammertrical surveying), hydrographic,
oceanographic, hydrological, metecrological or geophysical insir
uments and appliances, excluding compasses; rangefindears

¥

A
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IBalances of a sensitivily of 5 cg or better, with or withaut Welghys

Drawing, marking-out or mathematical coicumringmm_
r example, drafling machines, pantographs. profraciars, dru\:
ng sels, slide rules, disc calculalors): Instruments for measuring | |
ngth, for use in the hand (for example, measuring rods and rgpef
micromelers, callipers), not specified or included elsewhere In m[;

chapler

Apparalus based on The use of X-rays or of alpha, beig, gor
ma or olher lonizing radiations [other than thosa for medical,
urgical, denlal or velerinary uses)., including rﬂdiﬂgrﬂphy or |
adiotherapy apparalus, X-ray tubes and other X-ray gener
ators, high tension generators, conlrol panels and desks, SCreg

ns, examinations or freatment tables, chairs and the like

Instruments, apparatus and models, designed for demonstrationg]
purposes (for example, in education or exhibitions), unsuitable for
other uses

Machines and appliances for tesling the hardness, strength, comp)
ressibility, elaslicity or other mechanical praperties of materials (for
example, metals, wood, textiles, paper, plasfics)

Hydrometers and similar floating instruments, thermometers, pyrom|
eters, barometers, hygrometers and psychromelers, recording or n
ot and any combination of these instruments [other than thermo)
meters for medical, surgical, dental or veterinary usage]

Instruments and apparatus for measuring or checking the flow, ley
el, pressure or other variables of liquids or gases (for example. flow
meters, level gauges, manometers, heat meters), exciuding instru
iments and apparatus of heading 9014, 9015, 9028 or 9032

Insirurents and apparatus for physical or chemical cnulysis (for ex|
armple, polarimeters, refraciometers, specirometers, aas or smoke
analysis apparatus); instruments and apparatus for measuring or g
hecking viscosity, porosily, expansion, surface fension or the like; in
struments and apparatus for measuring or checking quantifies of h
eal, sound or light (including exposure meters); microtomes [other
than instruments and apparatus for medical, surgical, dental or ve
terinary uses far physical or chemical analysis]

Gas, liquid or electricity supply or preduction meters, including cali
braling meters therefor

559. |po16
570. [P017
571. [p022
572. 9023
573. [P024
574, [9025
575. |02
576. [9027
&577. [?028
578. 9029

Revolution counters, production counters, taximeters, mileometers,

\c,v _%Z 8y




pedometers and the like; speed Indicalors and tachometers, oy
ar than those of heading 9014 or 9015; slroboscopes

579,

2030

Oscilloscopes, specirum analysers and other Insltuments and ag
laratus for meosuring or checking electrical quantities, excluding
=ters of heading 9028; inslruments and apparatus for measuring o
delecling alpha, beta, gamma, X-ray. cosmic of other ionising rg
dialions

7031

Measuring or checking instruments, appliances and machines, not
specified or included elsewhere In this Chapler; profile projectors

7032

Automatic regulating er conlrolling instrumen {s and apparatus

582.

7033

Parts and accessories (nol specified or inclucled elsewhere in this
Chapter) for machines, appliances, instruments or apparatus of C
hapler 90

583.

7101

Wrist-walches, pockel-walches and other waiches. Inclu_ding STC{D
-watches, with case of precious metal or of metal clad with precio
us metal

584.

7102

Wrist-watches, pocket-walches and other waltches, including stop
watchas, other than those of heading 7101

585.

7103

Clocks wilh walch movements, excluding clocks of heading 9104

7104

Instrurnent panel clocks and clocks of a similar type for vehicles, aj
rcraft, spacecraft or vassels

2105

Other clocks

5B8.

71046

Time of day recording apparatus and apparatus for measuring, rej
lcording or olherwise indicating intervals of time, with clock or wal
ich movement or with synchronous moftor (for example. time-regist
ers, tima-recorders)

589.

2107

Time switches with clock or walch mevement or with synchranous
motor

590.

7108

Watch movements, complete and assernbled

597.

7109

Clock movaments, complete and assembled

592,

?110

Complete waich or clock movements, unassembled or partly asse
imbled (movement sets): incomplele wateh or clock movemenis,
[assembled; rough waich or clock movements

“
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593.

111

lWatch cases and parls thereof

594,

7112

Clock cases and cases of a similar type for other goods ofm
oter, and parls thereofl

595,

2113

NGlch sirops, walch bands and walch bracelets, and parls there
of

596.

7114

Olher clock er walch parls

597.

9201

Pianos, including automalic pianos: harpsi-chords and other kayp|
oard stringed inslruments

598.

9202

Other string musical instruments (for example, guitars, violins, harps

)

59%.

7205

Wind musical inslruments (for example. keypoard pip? S )
cordions, clarinets, rumpels, bagpipes), ofher than fairground org
ans and mechanical sireet organs

&00.

2206 00 00

Percussion musical instruments (for example, drums, xylophones, ¢
ymbols, casianets, maracas)

é01.

7207

Musical instruments, the sound of which is P“?dUCEd' or ”_"'US? be g
mpiified, electrically (for example. organs, guitars. accordions)

602,

7208

Musical boxes, fairground organs, mechanical sireet crgans, mech
anical singing birds, musical saws and other musical insfruments nol
t falling within any other heading of this chapter: decoy calls of all
inds: whistles, call horns and other mouih-blown sound signalling
rstruments

&03.

9209

Parts (for example, mechanisms for musical boxes) and accessorie
s (for example, cards, discs and rolls for mechanical instruments) of]
musical instruments; metronomes, tuning forks and pilch pipes of
il kincls

604.

7301

IMilitary weapons other than revolvers, pistols

£05.

P303

Oiher firearms and similar devices which operate by the fiing of ¢
n explosive charge (for example, sporting shotguns and rifles, muz
le-loading firearms. very pistols and other devices designed lo proj
ect only signal flares, pistols and revolvers for firing blank ammunit]
on, captive-belt humane killers; line-throwing guns)

606,

P304

Other arms [for example, spring, air or gas guns and pistols. trunch
eons), excluding those of heading 2307

&YJ
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£07.

&08B.

9305 parls and accessories of articles of headings 9301 to 9304

sjecliles and parls thereof, including shot and carlridge wads

2307 Swords, cul lasses, bayonels, lances and similar arms and parts thel

reof and scobbards and sheaths therefor

&10.

2401 [other 1h

an
2401 10 00]

Seals (olher than those of heading $402). wharh;ar =:1krI :;ﬂu::;*;erﬁb
le into beds and parls thereof, inc!”'.:ﬁng SEGE: ‘:c:l?rcrcm —
Htor vehicles, other than saals of o kind used fo

a11.

?402

———ilure (for example, o
hedical, surgical, dental or velerinary furniture (for Sy o,

ating lables, examination lables, hospital ba.ds Wi:‘;lj‘:::e:;l::lﬂ?; :H
tings. denlists’ chairs); barbers’ chairs un«r_.-l sirnilar Cmeﬂ;f rlf of ;
fing as well as both reclining and elevaling move > P

e foregoing orlicles

612,

7403

_____——__-_

b boo,
Other furniture [olher than furniture wholly made of bamboo. can
e or rattan] and parts thereof

5613,

9404

et e
Mattress supports: arficles of pedding and similar furnishing { or exc
mple, matiresses, quills, aiderdowns, cushions, p?uffes and pal_lc:ws]
fitted with springs or stuffed or infemally fitted with any material or
L cellular rubber or plastics, whether or not covered [other than ¢
oir products (except coir matiresses), products wholly made of quil
ted texiile materials not exceeding Rs. 2500 pef piece and colton
uilts not exceeding Rs. 2500 per piece]

614,

7405

Luminaires and lighting fitiings including searchiights and spollig
his and parts thereof, not elsewhere specified or included; llumi
nated signs, luminated nameplates and the like., having a p=
anently fixed light source. and parts thereof not elsewhere spe
cified or included [ofher than kerosene pressure lantern and parts
thereol Including gas manlles; huricane lanterns. kerosene |g|
mp. petromax, glass chimneay, and parts thereof

615,

#4046

Prefabricated buildings

b6l6.

7503

Elecironic Toys like tricycles, scooters, pedal cars elc. (including p
cirts and accessories thereof)

617.

7504

\Video game consoles and machines, arlicles of funfair, table or p
arour games, including pintables, billlards, special tables for casin
o games and culomatic bowling alley equipment [other than play

ing cards, ganjifo card, chess board, carom board and other boay

| W
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1 games of $504 20 20 like ludo, ale,

618. [P505 Feslive. carnival or olher entertainment orlicles, Including conjurinl
g fricks and novelly jokes
619, [P506 Arlicles and equipment for general physical exercise, gymnostics,
athietics, swimming pools and padding pools [other than sports Qo
ods)
620. |?508 fravelling Circuses and Traveling Menageries; Amusermnent pos
k Rides ond Waler Part Amusements; Fairground Amiusermnaen;
5. including Shooling Gallerles; Travelling Theatres
621. [9602 Worked vegelable or mineral carving material and arlicles of thes)
e materials moulded or carved articles of wax. of stearin, of naturg
| gums or natural resins or of modelliing pastes, and other mouldag
or carved arlicles, not elsewhere specified of included: worked, uny
hardened gelatin ([except gelalin of heading 3503) and articles of
unhardened gelatin
622.  |9406 21 00, 9 [Buitons, of plastics nol covered with the textile material, of base )
606 22 00, 96 [etals, buttons of coconut shell, button blanks
06 29, 9606 3
(8]
623. 9603 [other thBrushes (including brushes constifuting parfs of machines, appliand]
an 9603 10 O0les or vehicles), hand operated mechanical floor sweepers, not me,
and 2603 21 |torised, mops and feather dusters: prepared knots and tufts for bro
00] [©m or brush moking; paint pads and rollers; squeegees (other than
roller squeegees) [other than brooms and brushes, f:onﬁstmg af twl
igs or other vegetable materials bound together, with or without h
andles, and looth brushes including dental-plate brushes)
624, 9604 00 QO Hand sleves and hand riddles B
625. [9605 ravel sefs for personal toilet, sewing or shoe or clothes cleaning
626, 24608 Ball point pens: felt lipped and olher porous-lipped pens and marl
kers; fountain pens; stylograph pens and other pens: duplicating st
vlos; pen holders, pencil holders and similar holders; parts (includin
g caps and clips) of the foregoing articles, other than those of hea
ding 2609
627. 61000 00 Boards, with writing or drawing surface, whelher or not framed
628. (9611 Date, sealing or numbering stamps, and the like (including devices

nd; hand-operated composing sticks and hand printing sets incorp

for printing or embossing labels), designed for operaling in the hg

o=




oroting such composing sticks

629,

PH12

Typewriter or similar ribbons, inked or olherwise prepared for giving|
Impressions, whelher or nol on spools or In carlridges: ink-pads, wh
ether or not inked, with or withou! boxes

7613

Cigoreite lighters and other lighlers, whelher or not mechanical of
electrical, and parls thereof other than flints or wicks

631,

7616

Scent sprays and similar toilel sprays. and mounls and heads there
for: powder-pufls and pads for the application of cosmetics or loj|
el preparalions

632,

Y617

Vacuum flasks and other vacuum vessels, Complete; parls there
of other Ihan glass inners

633,

2618

Tailors' dummies and olher lay figures; automata and other animal
ed displays, used for shop window dressing

634.

620 00 00

Monopaods, bipods, fripods and similar articles

2801

All items of machinery including prime movers. instruments, appay
atus and appliances, control gear and ransmission equipment, ay

xiliary equipmen! (including those required for research and devel|
opment purposes, testing and quality control), os well as all comp
onents (whether finished or not) or raw materials for the manufact
ure of the aforesaid items and their components, required for the |
niticl setting up of a unit, or the substantial expansion of an existing|
unit, of a specified: (1) industrial plant, (2) irigation project, (3)

power project, (4] mining praject, (5] project for the exploration
for oll or other minerals, and (6] such other projects as the Central
Governmen! may, having regard to the economic development
of the couniry notify in the Official Gazette in this behalf; and spar
e parts, other raw materials (including semi-finished materials of co
nsumable stores) not exceeding 10% of the value of the goods spe
cified above, provided that such spare parts, raw materials or con
surnable stores are essential for the mainlenance of the plant or pr

oject mentioned in (1) to (6) above.

636.

7802

Laboratory chemicals

637,

ANy Chapter

Permanent transfer of Intellectual Preperty (IP) right

638,

Any chapter

Supply of any goods ather than capital goods and cement falling,
under chapler heading 2523 in the first schedule to the Customs

Tariff Act, 1975 (51 of 1975), by an unregistered person fo g
promoter for consiruction of the project on which tax is payable

@fd _A& a9



by the promoter os recipient of goods under sub- section 4 of
section 9 of the Jommu and Kashmir Goods and Services Tax Act,
2017 (Acl No. V ol 2017), as prescribed in nolificalion Mo, 5SRO
291/2019-Tax (Raole), dated 14th April, 2019.Explanation.- For 1k

purpose of this entry,— ef

(i) the term “promoter” shall have the same meaning as
assigned lo it In in clause (zk) of section 2 of Ihe Real Estate
[Regulation and Development) Act, 2016 (14 of 2016).

(i) “project” sholl mean o Real Estate Project (REF) or o
Residential Reol Estale Project (RREP).

(iii) the term *"Real Estale Project (REP)" shall have the same
meaning os assigned to it in in clause (zn) of seclion 2 of the
Real Estale (Regulation and pDevelopment) Acl, 2016 (146 off

2016).

(iv) “Residential Recl Estate Project (RREP]" shall mean o
REP in which the corpet area of the commercia)l
apartments is not more than 15 pef cent. of the tofal carpef
area of all lhe apartments in the REF.

(v) This eniry is to be taken to apply 10 all goods which satis
y the conditions prescribed herein, even 1h0u_gh they may b
e covered by a more specilic chaopter/ Ijecxdlngf sub head
ng or tariff item elsewhere in this notification.

&39.

Any Chapter

Goods which are not specified in schedule |, il v, V.Vier Vil

&40,

7804

All dutiable articles intended for personal use

10




Schedulle 11— 207

5. Mo, [Shopter [Desciption of Goods
! Hesarfin
g/ Sul-*
sosfing f
Toarif! e
o
M (2] &
¥ 2202 10 |4l goock fincludicg cerc®ed waters). containing added sugar or other
swasiening motter or fiovorred
Z 2202 91 0lOiher nor-glooholic hevesages [other than these specified in Schedul
0, 2202 9 la | of this notficction]
? 20
3. 2202 92 ¢ |[Coffeincled RPaveroges
0
4. 2202 Carbonoted bevercges of fruit drink of carbonated beverages wilh fru
it juice
5. 8703 Molor cors and other motor vehicles crincipally designed for thg
transpor! of persons (other than those of heading 8702). including
siation wogons and racing cars. bul excluding the goods mentionsd
lagoinst S.Nos., 533, 534, 535, 536. 537, 538 and 539 of Schedule Il.
6. 8703 40, [Molor vehicles wilh bolh spark-ignition internal  combustion
6703 40 Feciprocating piston engine and electric motor as molors for
sropulsion, of engine capacily exceeding 1200cc or of length
exceeding 4000 mm
Explonation.- For the purposes of this entry. the specification of the mat
- vehicle shall be determined as per the Motor Vehicles Act, 1988 (57
of 1988) and the rules made there under.
7- 8703 50, [Motor vehicles wilh both compression- ignition internal combustion
le70a3 70 |piston engine (diesel-or semi diesel] and electic motor as moteors for
oropulsion, of engine capacily exceeding 1500 cc or of lenglh
=xceeding 4000 mm
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Explanation.- For Ihe purposes of this enlry, the specification of the mol
or vehicle shall be delermined as per the Motor Vehicles Act, 1983 (59
of 1988) and the rules made there under,

B. B711 Motorcycles of engine capacity exceeding 350 cc ==

9. 8802 Alrcrafis for personal use

10. 8903 Yachts and other vessels for pleasure or sporls

1. 9302 [Revolvers and pistols, olher than those of heading 9303 or 9304

12. 2614 |Smoking pipes (including pipe bowls) and cigar or cigaretie hoiders, o
nd parts thereof

13. ::‘; ChalSpecified aclionable claim:

Explanation: "specified aclionable claim™ as defined in seclion

2(102A) of the CGST Act, 2017 means the actionable claim involved
in or by way of -

(i} beiting;

(il) casinos;

(i} gambling:
{iv) horse racing:
(v) lottery; or

[vi) enline money gaming;




Schedule IV- 1.5%

5.No. [Chapler / Heo Descriplion of Goods ]
cling / Sub-hea
ding / Tariff ite
m
(1) (2) [3)
1. 7101 Pearls, nalural or cullured, whether or not worked or graded but
not sirung, mounted or set; pearls, natural or cultured. lemporaril
Y strung for convenlence of fransport
2. 7105 IDust and powder of natural or synthelic precious or semi-precioy
s stones
3. 7106 Silver (including silver plated with gold or platinum). unwrought or
in semi-manufactured forms, or in powder form
4. 7107 Base rmetals clad with silver, no! further worked than semi-manuf
actured
5. 7108 Gold (including gold plated with platinum) unwrought or in semi-
manufactured forms, or in powder form
6. 7109 Base melals or silver, clad with gold, not further worked than sem
-manufactured
7. 7110 Platinum, unwroughl or in semi-manufactured forms, or in powde
r form
B. 7111 Base metals, silver or gold, clad with platinum, not further worked
than semi-manufactured
o 7112 Waste and scrap of precious metal or of metal clad with preciou
s metal; other waste and scrap containing precious metal or pre|
cious metal compounds, of a kind used principally for the recove
ry of precious metal,
10. 7113 Articles of jewellery and parts thereof,of precious metal or of met
al clad with precious metal
Il 7114 Articles of goldsmiths' or silversmiths' wares and parts thereof, of p
recious metal or of metal clad with precious metal
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12. 7115 Other arlicles of precious melal or of melal clad with precious m
etal

13. 7116 Articles of natural or cultured pearls, precious or semi-precious sig)
nes (nalural, synthetic or reconstructed)

14, 7117 Imitation jewellery[other than bangles of lac/shellac)

15. 7118 Cain

14




Schedule V - 0.125%

5. No.

Chapter /
Heading / §
ub-headin
g [ Taritt ite
m

Description of Goods ]

(1)

(2)

(3)

7102

Rough diamonds or simply sawn diamonds, indusirial or non-industria
I

7103

Pracious stones (ofher than diamonds) and semi-precious stones, wh
ether or not worked or graded but not strung, mounted or set; ungra
ded precious stones (other than diomonds) and semi-precious stone
5, temporarily strung for convenience of transport

7104

Synihetic oreconstructed precious Or semi-precious stones [other th
an diamonds], whether or not worked or graded but not strung, Mol
unted or set: ungraded synthetic or reconsiructed precious or semi
precious stones [olher than diomonds], temporarily strung for convel
nience of fransport; synthetic or reconstructed diamonds, unworked
or simply sawn or roughly shaped

9%
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schedule VI = 0.75%

5. No. |Chapter / Heading / Sub-headin Description of Goods
g [ Tariff item
( (2) (3)
¥ 7102 Goods other than those specified against 5. N
o. 1 in Schedule V
2. 7104 Goods other than those specified against 5. N
0. 3in Schedule V
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Schedule VIl - 147%

. No. Chopler / Headin |Description of Goods
q / Sub-heading /
Toriff item
(1) (2) (3)
1. 2106 90 20 Pan mosala
2. 2401 Unmanufaciured lobacco; tobacco refuse [ether than fobac
co leaves]
3. 2402 Cigars, cherools, cigarillos and cigareltes, of tobacco or of to
acco subslitutes
4. 2403 Other manulactiured tobacco and manufactured tobacco s
ubstitutes; “homogenised” or “reconstituted” tobacco; tobac
co exlracts and essences (including biris)
S. 2404 11 Q0 Products containing tobacco or reconstituted tobacco and i
ntended for inhalation without combustion
6. 2404 19 00 Products containing lobacco or nicotine substilutes and int
ended for inhalation without combustion

Explonation.—For the purposas of this notification,—

v

(1) The expressions, -

“unif container means a package, whether large or small (for example, tin,
can, box, jor, botlle, bag, or carion, drurn, barrel, or canister) designed to
hold a pre-determined quantity or number, which is indicated on such

pockage;

(ii)*pre-packaged and labelled” means all commeodities that are intended for
retail sale and containing not more than 25 kg or 25 litre, which are "pre-
packed" as defined In clause (|) of seclion 2 of the Legal Metrology Act, 2009 (1
of 2010) where, the package In which the commedity is pre-packed or a label
securely affixed therelo Is required to bear the declarations under the provisions
of the Legal Metrology Act, 2009 (1 of 2010) and the rules made thereunder;
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(i) "taiitt item”, "sub-heading”, ‘heading” and "Chapter shall mean respectively o torif
ilem, sub-heoding. heading ond Chopler as specified in the First Schedule to the
Customs Tariff Act, 1975 (51 of 1975);

({=3] the rules for the inlerpretation of the First Schedule to the Customs Tariff Act, 1975 (51
ol 1975} including the Seclion and Chaopler Moles and the Generol Explanatory Notes of the
First Schedute shall, so far as may be, apply 1o the interpretation of this noftification:

(€) the words and expressions used and not delined in this nofification, but defined in the
Jammu and Kashmir Goods and Service Tax Acl, 2017 [Act No. of 2017) and the Integrated

Goods and Services Tax Act, 2017 (13 of 2017), shall have the same meanings as assigned to
them in those Acts,

2 This notification shall come into force with effect irom the 22nd day of September, 2025.

By order of the Government of Jammu and Kashmir

Sd/-
(Santosh D Valdya).IAS
Principal Secrelary to Governmaeant,

No: FD-5T/138/2025-03 [CC No. 7482586) Dated: 17 .09.2025

Copy o the:-
1. Secretary, GST Council, New Delhi [In reference to the CBIC MalificationMNo.15/2025-Central Tox
(Rate), Dated: 17th Sepltember, 2025).
All Finoncial Commissioners.
Frincipal Secretary to Hon'ble L. Govemnor.
. All Principal Secretares/Commissioner/Secretaries to Gevernment.
Joint Secretary. JAK. MHA, GOI, New Delhi.
Divisional Commissioner. Jammu/Kashmir,
Commissioner, State Taxes Department, J&K.
. Excise Commissioner, J&K, Jammu/Kashmir.
?. Special Secretfary to Hon'ble Chief Minister, J&K.
10. Additional Commissioner State Taxes (Administration & Enforcement) Jammu/Kashmir..
1l. Private Secretary fo the Principal Secretary to the Government, Finarce Department,
12. Incharge Website. Finance Department/Stafe Taxes Department, UT of JAK.
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(MohammatAmin)
Deputy Secretary to the Government.
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